FILING REPORT ASON :29/01/2021

ORISSA HIGH COURT

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
1 ARBP/0000011/2021 INDIAN OIL CORPORATION LTD. SATYA SMRUTI MOHANTY /1
VS VS 0
M/S SHLOK LUBRICANTS I
2 ARBP/0000012/2021 M/S PHASE AND CONTROL V.NARASINGH /1
Vs VS 0
MAHANADI COAL FIELD LTD. I
3 BLAPL/0000761/2021 ALOK JENA SOUBHAGYA KUMAR DASH NANDIPADA /63 /2020
VS VS 0
STATE OF ODISHA I
4 BLAPL/0000762/2021 SUDEEP KESH SUKANTA KUMAR MISHRA KORAPUT VIGILANCE /2 /2021
VS VS 0
STATE OF ODISHA(VIG.) I
5 BLAPL/0000763/2021 ANIL DAKUA JYOTIRMAYA SAHOO BADAGADA /267 /2019
VS VS 0
STATE OF ODISHA I
6 BLAPL/0000764/2021 ARJUN VILASRIET JYOTIRMAYA SAHOO G.R.P.S.BERHAMPUR /66 /2020
Vs VS 0
STATE OF ODISHA I
7 BLAPL/0000765/2021 RAYABAHADUR BISWARANJAN SAHU N.PANDA CHANDRASEKHARPUR /482 /2020
VS VS 0
STATE OF ODISHA I
8 BLAPL/0000766/2021 CHINU @ CHINMAYA DAS JAYANTA KUMAR MAJHI SORO /370 /2020
VS VS 0
STATE OF ODISHA I
9 BLAPL/0000767/2021 GOUTTAM SABAR SANTOSH KUMAR NANDA PUTASINGH /22 /2016
Vs VS 0
STATE OF ODISHA I
10 BLAPL/0000768/2021 PRITILATA MALLICK RITA SINGH JAGATPUR /118 /2019
VS VS 0
STATE OF ODISHA I
11 BLAPL/0000769/2021 ANAMA KHILLO @ ANAM KHILA TANMAY MISHRA SUNABEDA /182 /2020

VS
STATE OF ODISHA

VS
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12 BLAPL/0000770/2021 JYOTIRMAYEE DAS AMULYA RATNA PANDA BALASORE SADAR /234 /2020
VS VS 0
STATE OF ODISHA I
13 BLAPL/0000771/2021 MANOJMALLICK JYOTIRMAYA SAHOO CHAMAKHANDI /158 /2020
VS VS 0
STATE OF ODISHA I
14 BLAPL/0000772/2021 BANGURA @ PRATAP KUMAR ROUT BASANTA KUMAR DAS BHUBAN /318 /2019
VS VS 0
STATE OF ODISHA I
15 BLAPL/0000773/2021 ABHIMANYU PRUSTY @ ABHIMANU PRUSTYARIJEET MISHRA AIRFIELD P.S. /18 /2021
VS VS 0
STATE OF ODISHA I
16 BLAPL/0000774/2021 KALIA DAS JYOTIRMAYA SAHOO PURUSHOTTAMPUR /276 /2020
VS VS 0
STATE OF ODISHA I
17 BLAPL/0000775/2021 PRABHAKAR PRADHAN SSRAY (2) BERHAMPUR TOWN /145 /2020
VS VS 0
STATE OF ODISHA I
18 BLAPL/0000776/2021 SMRUTI RANJAN MOHANTY AJAYA KUMAR MOHARANA /10
VS VS 0
STATE OF ODISHA Il
19 BLAPL/0000777/2021 SILU @ GANGADHAR NAYAK PRMISHRA BANSADA /137 /2020
VS VS 0
STATE OF ODISHA I
20 BLAPL/0000778/2021 SUNIL KUMAR DAS SUSANTA KUMAR BARAL BADAMBADI /307 /2019
Vs VS 0
STATE OF ODISHA I
21 BLAPL/0000779/2021 RILU @ KHAGESWAR NAYAK P.RMISHRA BANSADA /137 /2020
VS VS 0
STATE OF ODISHA I
22 BLAPL/0000780/2021 RAMESH BEHERA @ RAMESH CHANDRA BEHBRXVASH CHANDRA JENA SORO /225 /2020
VS VS 0
STATE OF ODISHA I
23 BLAPL/0000781/2021 AHALYA @ KALYANI KHUNTIA AMITAV TRIPATHY KHANDAPARA /258 /2018
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VS VS 0
STATE OF ODISHA I

24 BLAPL/0000782/2021 SURESH BEHERA GOUTAM KUMAR ROUTRAY KHAPRAKHOL /169 /2020
VS VS 0
STATE OF ODISHA I

25 BLAPL/0000783/2021 SAHIL MISHAL SATYA BRATA PANDA SERANGO /43 /2020
VS VS 0
STATE OF ODISHA I

26 BLAPL/0000784/2021 SILU @ AJT KUMAR NAYAK SUJATA JENA KHAMAR /180 /2020
Vs VS 0
STATE OF ODISHA I

27 BLAPL/0000785/2021 RABI BALA @ RABINDRA KUMARBALA  NALINI KANTA MOHANTY BIKRAMPUR FCI /51 /2019
VS VS 0
STATE OF ODISHA I

28 BLAPL/0000786/2021 UTTAM @ RAJA PATRA SWAYAMPRAVA DASH TALASARI MARINE /1 /2021
VS VS 0
STATE OF ODISHA I

29 BLAPL/0000787/2021 BAPI @ PREMCHAND PANDA JTENDRA SAMANTARAY DIGAPAHANDI /47 /2012
VS Vs 0
STATE OF ODISHA I

30 BLAPL/0000788/2021 BHARAT @ NENTU DEHURY BHARAT BHUSAN ROUTRAY SAMAL /228 /2020
Vs VS 0
STATE OF ODISHA I

31 BLAPL/0000789/2021 RAGHUNATH BAG @ TINCHU BHARAT BHUSAN ROUTRAY AMBABHONA /144 /2019
VS VS 0
STATE OF ODISHA I

32 BLAPL/0000790/2021 SUREENDRA KUMAR GHADE! GYANENDRA CHANDRA SWAIN BALASORE VIGILANCE /3 /2021
VS VS 0
STATE OF ODISHA I

33 BLAPL/0000791/2021 PRATAP CHANDRA NAIK ABHISHEK DASH JHARPOKHARIA /75 /2020
Vs VS 0
STATE OF ODISHA I

34 BLAPL/0000792/2021 LITU DAS@ LITAN MALLICK SURYA NARAYAN MISHRA GOP /66 /2020

VS

VS
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STATE OF ODISHA I
35 BLAPL/0000793/2021 NIRANJAN MOHAPATRA SURYA NARAYAN MISHRA BALANGA /92 /2020
VS VS 0
STATE OF ODISHA I
36 BLAPL/0000794/2021 MANORANJAN DAS @ BHOI @ MUNA MANORANJAN PADHY /10
Vs VS 0
STATE OF ODISHA I
37 BLAPL/0000795/2021 SK.NASIMUDDIN @ PAPU AMLAN SHAKTI PAUL TOMANDO /1 /2021
VS VS 0
STATE OF ODISHA I
33 BLAPL/0000796/2021 MANOJ GHADEI SARAT KUMAR JENA BALLIGUDA /140 /2020
VS VS 0
STATE OF ODISHA I
39 BLAPL/0000797/2021 SRIDHAR DAS SATYA RANJAN MULIA DHARMASALA /502 /2020
VS VS 0
STATE OF ODISHA I
40 BLAPL/0000798/2021 JAGANATH DAS SATYA RANJAN MULIA MARKAT NAGAR /12 /2020
Vs VS 0
STATE OF ODISHA I
a1 BLAPL/0000799/2021 HIMANSU KAUSALYA BISWARANJAN MAHARATHA K.SINGHPUR /201 /2020
VS VS 0
STATE OF ODISHA I
42 BLAPL/0000800/2021 SK. SAJAN SATYA RANJAN MULIA MALGODOWN /204 /2020
VS VS 0
STATE OF ODISHA I
43 BLAPL/0000801/2021 LAXMAN DAS LAXMIDHAR MAHAPATRA KHANDAGIRI P.S. /540 /2020
Vs VS 0
STATE OF ODISHA I
44 BLAPL/0000802/2021 ASHOK YADAV JAYDEEP PAL JEY PORE SADAR /217 /2019
VS VS 0
STATE OF ODISHA I
45 BLAPL/0000803/2021 CHAGULU @ MANGALA BEHERA BRAJA MOHAN SARANGI SAHADEV KHUNTA /14 /2021

VS
STATE OF ODISHA

VS
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46 BLAPL/0000804/2021 MUNA @KAPILA DAS @ KAPILA DAS SUBASH CHANDRA MOHANTY MADHUPATNA /156 /2020
VS VS 0
STATE OF ODISHA I
47 BLAPL/0000805/2021 DILLI DAS LAXMIDHAR MAHAPATRA HINJILI (ASKA) /84 /2017
VS VS 0
STATE OF ODISHA I
48 BLAPL/0000806/2021 RAJU @ BASIRULLA KHAN AMLAN SHAKTI PAUL KANAS /132 /2020
VS VS 0
STATE OF ODISHA I
49 BLAPL/0000807/2021 RAJU @ BASIRULLA KHAN AMLAN SHAKTI PAUL KANAS /156 /2020
VS VS 0
STATE OF ODISHA I
50 BLAPL/0000808/2021 SURAJKUMAR SHA R.N.BISWAL PLANTSITE /166 /2020
VS VS 0
STATE OF ODISHA I
51 BLAPL/0000809/2021 BIJAYA MAHAPATRA SANJIB KUMAR BHANJADEO JANKIA P.S. /249 /2020
VS VS 0
STATE OF ODISHA I
52 BLAPL/0000810/2021 JAYDEV SIKDAR ASIT KUMAR JENA MOTU /58 /2019
VS VS 0
STATE OF ODISHA Il
53 BLAPL/0000811/2021 SIBA @ GOBARDHAN NAIK SUSANTA SEKHAR MOHAPATRA BANARAPAL /3/2021
VS VS 0
STATE OF ODISHA I
54 BLAPL/0000812/2021 BIPIN SETHI @ BIPIN KUMAR SETHI BHABANI SHANKAR MISHRA AIR FIELD P.S. /119 /2020
Vs VS 0
STATE OF ODISHA I
55 BLAPL/0000813/2021 DHUKU MAHAKUD ABHISHEK DASH JHARPOKHARIA /88 /2018
VS VS 0
STATE OF ODISHA I
56 BLAPL/0000814/2021 NIRANJAN MOHAPATRA SURYA NARAYAN MISHRA BALANGA /153 /2020
VS VS 0
STATE OF ODISHA I
57 CMAPL/0000016/2021 NAGENDRA KUMAR PANDA ADV. /1
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VS VS 0
STATE OF ODISHA I
58 CMP/0000055/2021 PURNA CHANDRA BARIK SUBHRANSU BHUSAN MOHANTY /1
VS VS 0
UMA @ BHAMAMANI JENA Il
59 CMP/0000056/2021 GURUBARI MOHANTA DWARIKA PRASAD MOHANTY /1
VS VS 0
EAST COAST RAILWAY BBSR Il
60 CMP/0000057/2021 SANDHYA PANDA SURYAKANTA DASMOHAPATRA /1
VS VS CIVIL JUDGE (SD),BHUBANESWAR(K hordha *)
SULOCHANA SAHOO CMA/0000029/2020
61 CONTC/0000664/2021 GOURANGA PRADHAN ADV. /1
VS VS 0
SATYANANDA SAHOO I
62 CONTC/0000665/2021 PRIYANATH SHARMA ADV /1
VS VS 0
SASWATA MISHRA Il
63 CONTC/0000666/2021 SATYANARAYAN SAHOO B.MOHANTY /1
VS VS 0
DR.MDHUSMITA SAMANTARAY I
64 CONTC/0000667/2021 SATYANARAYAN SAHOO BIPLAB MOHANTY /1
VS VS 0
DR.MADHUSMITA SAMANTARAY I
65 CONTC/0000668/2021 GUNA NAIK BISWAJT MAHARANA /1
& VS 0
BIJAY DAS I
66 CONTC/0000669/2021 DR.BIKARTAN DAS SATYABRATA MOHANTY (1) /1
VS VS 0
VAIDYA RAJESH KOTECHA Il
67 CONTC/0000670/2021 SANTOSH KUMAR SETHI ADV. /1
VS VS 0
ANU GARG I
68 CONTC/0000671/2021 MANAS RANJAN GOCHHAIT ADV. /1
VS VS 0
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DR.SANDEEP TRIPATHY I
69 CONTC/0000672/2021 PURNIMA MURMU ADV. /1
VS VS 0
DR.SANDEEP TRIPATHY I
70 CONTC/0000673/2021 BIMBADHAR SETHI ADV. /1
Vs VS 0
ASHOK K.K. MEENA I
71 CONTC/0000674/2021 SUDHANSHU SEKHAR PATI ADV /1
VS VS 0
DR. BIJOY KUMAR MOHAPATRA I
72 CONTC/0000675/2021 MRUTYUNJAYA DAS PRAFULLA KUMAR MAHAPATRA /1
VS VS 0
SATYABRATA SAHU I
73 CONTC/0000676/2021 NRUSINGHA ROUT ADV. /1
VS VS 0
PRATEEK SINGH I
74 CONTC/0000677/2021 SARAD CHANDRA MUND ADV. /1
Vs VS 0
STATE OF ODISHA I
75 CONTC/0000678/2021 GAJENDRA MARTHA ADV. /1
VS VS 0
AMIYA KUMAR SAHOO I
76 CONTC/0000679/2021 DILLIP KUMAR SAHOO ADV. /1
VS VS 0
BHABANI SHANKAR CHAYANI I
77 CONTC/0000680/2021 LAKSHMI KANTA DAS ADV /1
Vs VS 0
SATYABRATA SAHOO I
78 CONTC/0000681/2021 DR. PRASANA KUMAR DASH SADASIVA PATRA /1
VS VS 0
SASWAT MISHRA I
79 CONTC/0000682/2021 TILOTTAMA MAHANTA SHASHIBHUSAN BISWAL /1

VS
SATYABRATA SAHU

VS
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80 CONTC/0000683/2021 SAROJKUMAR SAMAL ADV. /1
VS VS 0
SATYABRATA SAHU I
81 CONTC/0000684/2021 BINAYA KUMAR BISWAL ADV /1
VS VS 0
SATYABRATA SAHU I
82 CONTC/0000685/2021 BINAYA KUMAR BISWAL ADV. /1
VS VS 0
SATYABRATA SAHU I
83 CONTC/0000686/2021 POPIN KUMAR BISHWAL ADV. /1
VS VS 0
SATYABRATA SAHU I
84 CONTC/0000687/2021 BINAYA KUMAR BISWAL ADV /1
VS VS 0
SATYABRATA SAHU I
85 CONTC/0000688/2021 DWARIKA NATH MISHRA PRADIPTA KUMAR PATTANAYAK /1
VS VS 0
SATYABRATA SAHU I
86 CONTC/0000689/2021 SUDHANSU SEKHAR PADHI PRADIPTA KUMAR PATTANAYAK /1
VS VS 0
SATYABRATA SAHU Il
87 CONTC/0000690/2021 JAGANNATH BISWAL PRADIPTA KUMAR PATTANAYAK /1
VS VS 0
SATYABRATA SAHU I
88 CONTC/0000691/2021 RABINDRA KUMAR MOHANTY PRADIPTA KUMAR PATTANAYAK /1
Vs VS 0
SATYABRATA SAHU I
89 CONTC/0000692/2021 BHOBANI SAHU PRADIPTA KUMAR PATTANAYAK /1
VS VS 0
SATYABRATA SAHU I
% CONTC/0000693/2021 ABANINDRA LENKA PRADIPTA KUMAR PATTANAYAK /1
VS VS 0
SATYABRATA SAHU I
o1 CONTC/0000694/2021 PRASANA KUMAR DASH PRADIPTA KUMAR PATTANAYAK /1
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VS VS 0
SATYABRATA SAHU I
92 CONTC/0000695/2021 A. MOHAN RAO DORA PRADIPTA KUMAR PATTANAYAK /1
VS VS 0
SATYABRATA SAHU I
93 CONTC/0000696/2021 SANTOSH KUMAR PATRA PRADIPTA KUMAR PATTANAYAK /1
VS VS 0
SATYABRATA SAHU I
<Y1 CONTC/0000697/2021 KAILASH CHANDRA SAHU PRADIPTA KUMAR PATTANAYAK /1
Vs VS 0
SATYABRATA SAHU I
9% CONTC/0000698/2021 SANTOSH KUMAR RAUT PRADIPTA KUMAR PATTANAYAK /1
VS VS 0
SATYABRATA SAHU I
9 CONTC/0000699/2021 PREMASILA SUNA ADV. /1
VS VS 0
DR.PRAMOD KUMAR MEHERDA I
97 CONTC/0000700/2021 SARAT CHANDRA SWAIN ADV. /1
VS Vs 0
BHABANI SANKAR CHAYANI I
98 CONTC/0000701/2021 KAILASH CHANDRA PADHI ADV. /1
Vs VS 0
MADHUMITA MOHAPATRA I
%9 CONTC/0000702/2021 BHASKAR CHANDRA MUDULI ADV /1
VS VS 0
GAGAN BIHARI SINGH I
100 CONTC/0000703/2021 JANAKI BALLAV MOHANTY ADV. /1
VS VS 0
ASWINI KUMAR MISHRA I
101 CONTC/0000704/2021 RASMITA BEHERA ADV /1
Vs VS 0
DR. ABHAYA KUMAR DAS I
102 CONTC/0000705/2021 BIBHU PRASAD MOHAPATRA KRISHNA CHANDRA SAHU /1

VS

VS
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B.SCHAYANI Il
103 CONTC/0000706/2021 NIRANJAN BEHERA ADV. /1
VS VS 0
PRADIPTA KUMAR MOHAPATRA I
104 CONTC/0000707/2021 PAHALI PARIJA ADV. /1
VS VS 0
ANU GARG I
105 CONTC/0000708/2021 BIRABAR SENAPATI ADV. /1
VS VS 0
ANU GARG I
106 CONTC/0000709/2021 BANSIHAR PANDA ADV. /1
VS VS 0
SATYABRATA SAHOO Il
107 CONTC/0000710/2021 MANJULA PRADHAN ADV. /1
VS VS 0
SATYABRATA SAHOO I
108 CONTC/0000711/2021 NISAKAR PATRO ADV. /1
Vs VS 0
SATYABRATA SAHOO I
109 CONTC/0000712/2021 RAMA CHANDRA PADHY ADV. /1
VS VS 0
SATYABRATA SAHOO I
110 CONTC/0000713/2021 BRUNDABAN NAHAK ADV. /1
VS VS 0
SATYABRATA SAHOO I
111 CONTC/0000714/2021 PUNIT SAHU AMIT PRASAD BOSE /1
VS VS 0
GOURHARI MAHANTA I
112 CONTC/0000715/2021 AFROZA BEGUM ADV. /1
VS VS 0
SASWAT MISHRA I
113 CONTC/0000716/2021 SAUDAMINI PANI ADV /1
VS VS 0

SASWAT MISHRA
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114 CONTC/0000717/2021 PRAMOD KUMAR BARIK ADV. /1
Vs VS 0
SATYABRATA SAHOO I
115 CONTC/0000718/2021 JOGENDRA PARIDA ADV. /1
VS VS 0
SATYABRATA SAHOO I
116 CONTC/0000719/2021 JALADHAR MOHANTA NIRANJAN NAYAK /1
Vs VS 0
SATYABRATA SAHOO I
117 CONTC/0000720/2021 SUSHANTA KUMAR PANDA ADV. /1
VS VS 0
SATYABRATA SAHOO I
118 CONTC/0000721/2021 SUSHANTA KUMAR BISHI ADV /1
Vs VS 0
SATYABRATA SAHU I
119 CONTC/0000722/2021 SURESH CHANDRA MOHANTY ADV. /1
VS VS 0
SATYABRATA SAHU I
120 CRLA/0000058/2021 SABARAN MUNDARI @ THUPA DHIRENDRA KUMAR MOHAPATRA BISRA /45 /2019
VS VS SPECIAL JUDGE, SUNDARGARH(Sundargarh)
STATE OF ODISHA Spl/0000032/2019
121 CRLA/0000059/2021 PRAKASH MOHARANA LALIT MOHAN NANDA TUMUSINGA /83 /2020
VS Vs 0
STATE OF ODISHA I
122 CRLA/0000060/2021 NARI @ NARENDRA BARIK SK.MOHANTY KODALA /283 /2019
Vs VS 2ND A.D.J. BERHAMPUR(Ganjam)
STATE OF ODISHA Juv/0000087/2019
123 CRLA/0000061/2021 RAJENDRA BARIK SANTANU KUMAR SARANGI KHANDAGIRI P.S. /302 /2015
VS VS S.D.JM. BHUBANESWAR(K hordha *)
STATE OF ODISHA CT/0002704/2015
124 CRLA/0000062/2021 ANANTA SINGH ASHOK KUMAR SAHOO PATTAMUNDAI /316 /2019
VS VS A.D.J.,KENDRAPARA (K endrapara *)
STATE OF ODISHA GR/0000067/2019
125 CRLA/0000063/2021 BALARAM MALLIK CHITTA RANJAN SAHU /36 /2016
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VS VS 0
STATE OF ODISHA I
126 CRLA/0000064/2021 PINTA@ BADRI NARAYAN NAYAK SAMVIT MOHANTY TIRTOL /335 /2015
Vs VS 0
STATE OF ODISHA I
127 CRLLP/0000003/2021 DEBENDRA KUMAR SAMAL PRAMODA KUMAR MISHRA 110
VS VS JM.F.C-ADDL.CIVIL JUDGE(JD),PATTAMUNDAI(Kendrapara *)
ARUN SINGH ICC/0000007/2018
128 CRLLP/0000004/2021 STATE OF ODISHA SK.ZAFARULLA (ADDL. STANDING COUNSEL) RAMACHANDAPUR /73 /2013
Vs VS 0
MANOJBEHERA I
129 CRLMA/0000021/2021 S. KALYANI ANANDA CHANDRA SWAIN RAYAGADA TOWN /189 /2020
VS VS S.D.JM. CIVIL JUDGE (JD),RAY GADA (Rayagada *)
T. SARASWATI GR/0000422/2020
130 CRLMA/0000022/2021 BIMAL TAKRI ADV KORAPUT TOWN /1 /2020
VS VS 0
STATE OF ORISSA I
131 CRLMA/0000023/2021 SAYED NASIM ALLI BHARAT JALLI KHANDAPARA /168 /2020
VS Vs 0
STATE OF ODISHA I
132 CRLMA/0000024/2021 ZAHOOR QUADIR@JAHUR KADARI BHARAT JALLI KHANDAPARA /168 /2020
Vs VS 0
STATE OF ODISHA I
133 CRLMA/0000025/2021 SK.RASID BHARAT JALLI KHANDAPARA /168 /2020
VS VS 0
STATE OF ORISSA I
134 CRLMA/0000026/2021 SAYED SAHID QUADRY @QUADRI BHARAT JALLI KHANDAPARA /168 /2020
VS VS 0
STATE OF ODISHA I
135 CRLMA/0000027/2021 TAPAN ROUT ADV. /10
Vs VS 0
STATE OF ODISHA I
136 CRLMC/0000133/2021 SUSANTA KUMAR NAYAK BIBHUTI RANJAN MOHANTY PHULBANI TOWN /6 /2012

VS

VS
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STATE OF ORISSA I
137 CRLMC/0000134/2021 SUCHITRA BISOYI JYOTIRMAYA SAHOO ASKA /294 /2018
VS VS 0
STATE OF ODISHA I
138 CRLMC/0000135/2021 SANUPAMA DAS @ PARIDA JYOTIRMAYA SAHOO ODAGAON /93 /2017
Vs VS 0
STATE OF ODISHA I
139 CRLMC/0000136/2021 AJT KUMAR NAYAK L.BHUGAN 110
VS VS 0
STATE OF ODISHA I
140 CRLMC/0000137/2021 KANCHAN MALA PADHI @ PADHY PRASANNA KUMAR MISHRA 110
VS VS 0
MANISHA MISHRA I
141 CRLMC/0000138/2021 MITU @ ABHAYA MOHANTY @ ABHAYA KUISARGRBHWAKESHARI ROUT PIPLI /414 /2014
VS VS 0
STATE OF ODISHA I
142 CRLM(C/0000139/2021 PRADEEP KUMAR MOHAPATRA @ PRADIP K DNERRSHBMNAPAS RA JATNI P.S. /243 /2019
Vs VS 0
STATE OF ODISHA I
143 CRLMC/0000140/2021 K.AMRUTA @ RESHMA PATRA @ L.AMRUTA GERBESHVBFRAIRN /10
VS VS 0
STATE OF ODISHA I
144 CRLMC/0000141/2021 BAJRANGLAL AGARWALLA SOUMYA MISHRA 110
VS VS 0
RADHESHYAM SINGHAL I
145 CRLMC/0000142/2021 DAYA @ MANORANAJAN BISWAL MANAS CHAND BANAPUR P.S. /95 /2011
Vs VS 0
STATE OF ODISHA I
146 CRLM(C/0000143/2021 BHABAGRAHI SHOO MANAS CHAND SINAPALI /141 /2020
VS VS 0
STATE OF ODISHA I
147 CRLMC/0000144/2021 SIDHANT @ SIDHARTH KUMAR NAYAK SUMANTA KUMAR NAYAK PARJANG /371 /2020

VS
STATE OF ORISSA

VS
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148 CRLMP/0000191/2021 BIJOYLAXMI MOHANTY PRADEEP KUMAR KUNDU /10
Vs VS 0
COMMISSIONER OF POLICE,BBSR I
149 CRLMP/0000192/2021 KABULA NAYAK JYOTIRMAYA SAHOO /10
VS VS 0
STATE OF ODISHA I
150 CRLMP/0000193/2021 SOMNATH BISWAL KSHIROD KUMAR ROUT 110
VS VS 0
STATE OF ODISHA I
151 CRLMP/0000194/2021 MANASDAS BYOMAKESH TRIPATHY 110
VS VS 0
STATE OF ODISHA I
152 CRLMP/0000195/2021 DHANANJAYA KUMAR DAGARA DEBASISTRIPATHY /10
Vs VS 0
STATE OF ODISHA I
153 CRLMP/0000196/2021 KISHOR KHATAI @ RAJKISHOR KHATAI  GYANALOKA MOHANTY /10
VS VS 0
STATE OF ODISHA I
154 CRLMP/0000197/2021 ARCHANA MUDULI BRAJA MOHAN SARANGI 110
VS VS 0
SUPERINTENDENT OF POLICE,CUTTACK I
155 CRLMP/0000198/2021 PURNIMA SINGHDEO AMLAN SHAKTI PAUL /10
VS Vs 0
STATE OF ODISHA I
156 CRLREV/0000038/2021 ~ DASRENU @ RANU JUGALA KISHORE PANDA SURADA /67 /2018
Vs VS 0
STATE OF ODISHA I
157 CRLREV/0000039/2021  ALOK KUMAR NAYAK SK.NAYAK (2) 110
VS VS 2ND ADJ,CUTTACK (Cuttack)
APARAJITA PARIDA@NAYAK CRA/0000076/2017
158 FAO/0000014/2021 KRUSHNA CHANDRA SAHOO BIBEKANANDA BHUYAN /1
VS VS 0
PRITAM KUMAR JENA I
159 FAO/0000015/2021 DIVISONAL MANAGER,M/S.NEW INDIA ASSURANEEGBMPANY LTD. /1
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VS VS 0
SUKURA TIRIA I
160 FAO/0000016/2021 JTENDRA KISHORE BAGHSINGH DR.JK.LENKA /1
VS VS 0
STATE OF ODISHA I
161 FAO/0000017/2021 PRAJNA PARIDA DR. JK.LENKA /1
VS VS 0
STATE OF ODISHA I
162 FA0/0000018/2021 CHITTARANJAN DAS DR. JK.LENKA /1
Vs VS 0
STATE OF ODISHA I
163 MACA/0000058/2021 NIRUPAMA MOHANTY K.C.NAYAK /1
VS VS 0
PRAMOD KUMAR JENA I
164 MACA/0000059/2021 NIRUPAMA MOHANTY K.C.NAYAK /1
VS VS 0
PRAMOD KUMAR JENA I
165 MACA/0000060/2021 DIVISIONAL MANAGER, THE NEW INDIA ASSBRASIOENGOKIURDAR PANDA /1
VS Vs 0
KSHIRA DEHURY I
166 MATA/0000005/2021 CHINTAMANI DAS SURESH KUMAR JENA /1
Vs VS 0
MAMATA DAS I
167 MATA/0000006/2021 DEVIPRIYA ARCHANA SAMAL PRABHU PRASANNA BEHERA /1
VS VS 0
ANUPAM LOHIA I
168 RSA/0000009/2021 PRASANTA TRIPATHY BIRAJA PRASANNA SATAPATHY /1
VS VS 0
SARBESWAR TRIPATHY I
169 RVWPET/0000019/2021  KRUSHNA CHANDRA MOHAPATRA KSHIRODA KUMAR ROUT /1
Vs VS 0
RAMESH CHANDRA MOHAPATRA I
170 TRP(C)/0000026/2021 FARZANA BEGUM GAJENDRA K KHILAR /1

VS

VS
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SAYED SIRAJUL ALLI

I

171 TRPCRL/0000008/2021 MANTU BEHERA ASIT KUMAR JENA 110
VS VS 0
JANAKI SAHU I
172 WA/0000095/2021 BIDHUBHUSAN SETHI SK.NAYAK /1
Vs VS 0
STATE OF ODISHA I
173 WA/0000096/2021 STATE OF ODISHA SENIOR STANDING COUNSEL (SAND ME) /1
VS VS 0
SUDHIR KUMAR SUNDARAYA I
174 WP(C)/0003598/2021 RASHMI RANJAN PAL PRASANTA KU.PANDA /1
VS VS 0
STATE OF ODISHA I
175 WP(C)/0003599/2021 GITAKANTA MALLICK ACHYUTANANDA PATTANAIK /1
VS VS 0
STATE OF ODISHA I
176 WP(C)/0003600/2021 PRIYARANJAN PANDA MOHENDRA KUMAR MOHAPATRO /1
Vs VS 0
STATE OF ODISHA I
177 WP(C)/0003601/2021 GAGANSWAR PUNJI MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
178 WP(C)/0003602/2021 TULARAM PAHARIA MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
179 WP(C)/0003603/2021 RATNAKAR NAYAK PRASANTA KUMAR PANDA /1
Vs VS 0
STATE OF ODISHA I
180 WP(C)/0003604/2021 LOKNATH BANCHHOR NARENDRA KUMAR SAHOO /1
VS VS 0
STATE OF ODISHA I
181 WP(C)/0003605/2021 JAYADEB BANCHHOR ALOK KUMAR PANDA /1

VS
STATE OF ODISHA

VS
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182 WP(C)/0003606/2021 KOUTUKA BANCHHOR ALOK KUMAR PANDA /1
VS VS 0
STATE OF ODISHA I
183 WP(C)/0003607/2021 GOKULA BANCHHOR ALOK KUMAR PANDA /1
VS VS 0
STATE OF ODISHA I
184 WP(C)/0003608/2021 GOURA BANCHHOR ASIT KUMAR CHAUDHURY /1
VS VS 0
STATE OF ODISHA I
185 WP(C)/0003609/2021 BUDHURAM SAGARIA @ SAGARIA MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
186 WP(C)/0003610/2021 SNIGDHARANI MISHRA PRAMOD KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
187 WP(C)/0003611/2021 MALATI BEHERA PARTHA SARATHI DAS /1
VS VS 0
COLLECTOR CUM D.M., KEONJHAR I
188 WP(C)/0003612/2021 LAXMIDHAR BEHERA JAYADEBA BEHERA /1
VS VS 0
COLLECTOR, BHADRAK Il
189 WP(C)/0003613/2021 KALACHAND DAS KUNAL KUMAR SWAIN /1
VS VS 0
STATE OF ODISHA I
190 WP(C)/0003614/2021 NIRMALA LENKA K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
101 WP(C)/0003615/2021 RABINDRA NATH DORA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
192 WP(C)/0003616/2021 ASHOK KUMAR PATTANAIK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
193 WP(C)/0003617/2021 BAMADEV KHAMARI RAMA PRASAD DALAI /1
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VS VS 0
STATE OF ODISHA I
194 WP(C)/0003618/2021 SADANANDA SAHOO BIBHU PRASAD TRIPATHY /1
VS VS 0
UNION OF INDIA I
195 WP(C)/0003619/2021 AMRUTA MISHRA MANAS CHAND /1
VS VS 0
STATE OF ODISHA I
196 WP(C)/0003620/2021 NIRMAL KUMAR BHOI K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
197 WP(C)/0003621/2021 NAROTTAM DAS KUNAL KUMAR SWAIN /1
VS VS 0
STATE OF ODISHA I
198 WP(C)/0003622/2021 TRUPTI SENAPATI K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
199 WP(C)/0003623/2021 LIAQUDDIN KHAN KAUSHIK SWAIN /1
VS Vs 0
STATE OF ODISHA I
200 WP(C)/0003624/2021 NATABARA PATTANAIK KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
201 WP(C)/0003625/2021 MANOJMEHER PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
PUNJAB NATIONAL BANK,NEW DELHI I
202 WP(C)/0003626/2021 RAJASHREE PARIJA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
203 WP(C)/0003627/2021 LAXMAN KUMAR NAYAK SANJIB KUMAR RATH /1
Vs VS 0
STATE OF ODISHA I
204 WP(C)/0003628/2021 BIRUPAKSHYA SETHY KAUSHIK SWAIN /1

VS

VS
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STATE OF ODISHA I
205 WP(C)/0003629/2021 AMIYA KUMAR SENAPATI KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
206 WP(C)/0003630/2021 BASANTI SETHI MANASH RANJAN NAYAK /1
Vs VS 0
TAHASILDAR, SADAR, CUTTACK I
207 WP(C)/0003631/2021 NARAYAN SUBUDHI DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
208 WP(C)/0003632/2021 NILAKANTHA NAYAK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
209 WP(C)/0003633/2021 UMASANKAR PANIGRAHI DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
210 WP(C)/0003634/2021 MASUKA FATAMA DURGESH NARAYAN RATH /1
Vs VS 0
STATE OF ODISHA I
211 WP(C)/0003635/2021 GOLAP DEI SANJIB KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
212 WP(C)/0003636/2021 KHITISH SAMANTA BEHERA SAMIR KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
213 WP(C)/0003637/2021 PRAHALLADA PANIGRAHI DURGESH NARAYAN RATH /1
Vs VS 0
STATE OF ODISHA I
214 WP(C)/0003638/2021 SANDHYARANI NAYAK KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
215 WP(C)/0003639/2021 BAIKUNTHANATH SATHUA DURGESH NARAYAN RATH /1

VS
STATE OF ODISHA

VS
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216 WP(C)/0003640/2021 BIJAYA KUMAR TRIPATHY SUBRATA PANDA /1
VS VS 0
UTKAL UNIVERSITY VANI VIHAR I
217 WP(C)/0003641/2021 SURENDRA NATH PRADHAN DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
218 WP(C)/0003642/2021 ABHIMANYU BARIK SANGRAM RATH /1
VS VS 0
STATE OF ODISHA I
219 WP(C)/0003643/2021 BIDUMUKHI DASH @ MISHRA SUBRATA PANDA /1
VS VS 0
THE ME,BER BOARD OF REVENUE,CUTTACK I
220 WP(C)/0003644/2021 JAYASHREE JENA SUSHANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
221 WP(C)/0003645/2021 LALAT KISHORE NISHANKA SUBRAT PANDA /1
VS VS 0
BOARD OF REVENUE ,CUTTACK I
222 WP(C)/0003646/2021 KABITARANI MOHANTY VIVEKANANDA JENA /1
VS VS 0
STATE OF ODISHA Il
223 WP(C)/0003647/2021 RAMESH KUMAR KEJRIWAL SUBRATA PANDA /1
VS VS 0
THE MEMBER BOARD OF REVENUE,CUTTACK I
224 WP(C)/0003648/2021 PRAMILA PARIDA SOUBHAGYA KUMAR DASH /1
Vs VS 0
STATE OF ODISHA I
225 WP(C)/0003649/2021 LALAT KISHORE NISHANKA SUBRAT PANDA /1
VS VS 0
BOARD OF REVENUE,CUTTACK I
226 WP(C)/0003650/2021 BHAGIRATHI SAHU SRIKANTA KUMAR NATH /1
VS VS 0
STATE OF ODISHA I
227 WP(C)/0003651/2021 SUSHILA MAHANTA KAUSHIK SWAIN /1
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VS VS 0
STATE OF ODISHA I
228 WP(C)/0003652/2021 JAYAKRUSHNA BEHERA SANGRAM RATH /1
VS VS 0
STATE OF ODISHA I
229 WP(C)/0003653/2021 ADITYA KUMAR PRADHAN KUNAL KUMAR SWAIN /1
VS VS 0
STATE OF ODISHA I
230 WP(C)/0003654/2021 MANA MOHAN ACHARYA KUNAL KUMAR SWAIN /1
Vs VS 0
STATE OF ODISHA I
231 WP(C)/0003655/2021 BAIJAYANTIMALA KAR KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
232 WP(C)/0003656/2021 BASANTA KUMAR SAHOO KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
233 WP(C)/0003657/2021 BHAGYASHREE ROUT SATYABRATA MOHANTY /1
VS Vs 0
STATE OF ODISHA I
234 WP(C)/0003658/2021 SHANTILATA TOPNO KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
235 WP(C)/0003659/2021 JUDHISTIRA PRADHAN DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
236 WP(C)/0003660/2021 KISHORE CHANDRA NAYAK DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
237 WP(C)/0003661/2021 KESHAB CHANDRA SAHU DURGESH NARAYAN RATH /1
Vs VS 0
STATE OF ODISHA I
238 WP(C)/0003662/2021 PABAN KUMAR SWAIN DURGESH NARAYAN RATH /1

VS

VS
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STATE OF ODISHA I
239 WP(C)/0003663/2021 JATINDRA KUMAR SAHU DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
240 WP(C)/0003664/2021 PRAFULLA KUMAR SAMAL DURGESH NARAYAN RATH /1
Vs VS 0
STATE OF ODISHA I
241 WP(C)/0003665/2021 STATE OF ODISHA ADDL. GOVT ADVOCATE /1
VS VS 0
SUNIL KUMAR SAHU I
242 WP(C)/0003666/2021 JAYAKRISHNA SAHU DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
243 WP(C)/0003667/2021 KASINATH PRADHAN DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
244 WP(C)/0003668/2021 CHAITANYA MAJHI DURGESH NARAYAN RATH /1
Vs VS 0
STATE OF ODISHA I
245 WP(C)/0003669/2021 JAMINI NAYAK DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
246 WP(C)/0003670/2021 SARAT CHANDRA PRADHAN DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
247 WP(C)/0003671/2021 ANNAPURNA MOHANTY K.N.DAS /1
Vs VS 0
STATE OF ODISHA I
248 WP(C)/0003672/2021 BENUDHAR ROUL DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
249 WP(C)/0003673/2021 STATE OF ODISHA ADDL. GOVT ADVOCATE /1

VS
GIRIDHARI PRADHAN

VS
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250 WP(C)/0003674/2021 DRUPATI BAl PANDEY DIPTI RANJAN BHOKTA /1
VS VS 0
STATE OF ODISHA I
251 WP(C)/0003675/2021 DEBAPRAKASH DASH BHAKTA RANJAN BARIK /1
VS VS 0
STATE OF ODISHA i
252 WHP(C)/0003676/2021 STATE OF ODISHA ADDL. GOVT ADVOCATE /1
VS VS 0
ANANDA KIRSANI Vi
253 WP(C)/0003677/2021 GOBINDA CHANDRA MALLICK BHAKTA RANJAN BARIK /1
VS VS 0
STATE OF ODISHA Vi
254 WP(C)/0003678/2021 ARTABANDHU CHHOTARAY BANABIHARI RAY /1
VS VS 0
STATE OF ODISHA I
255 WP(C)/0003679/2021 BHAGABAN SAHOO GYANEDRA CHANDRA SWAIN /1
VS VS 0
STATE OF ODISHA /i
256 WP(C)/0003680/2021 BIJAYANANDA JENA BANABIHARI RAY /1
VS VS 0
STATE Vi
257 WP(C)/0003681/2021 STATE OF ODISHA ADDL. GOVT ADVOCATE /1
VS VS 0
DIBYA RANJAN SAHU I
258 WP(C)/0003682/2021 BIDYADHAR PATRA BANABIHARI RAY /1
VS VS 0
STATE OF ODISHA Il
259 WP(C)/0003683/2021 MAHENDRA KUMAR TRIPATHY BANABIHARI RAY /1
VS VS 0
STATE OF ODISHA i
260 WP(C)/0003684/2021 UPENDRA KUMAR SWAIN BANABIHARI RAY /1
VS VS 0
STATE OF ODISHA Vi
261 WP(C)/0003685/2021 KANHU CHARAN BEHERA BANABIHARI RAY /1
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VS VS 0
STATE OF ODISHA I
262 WP(C)/0003686/2021 SAIRINDRI MALLICK BANABIHARI RAY /1
VS VS 0
STATE OF ODISHA I
263 WP(C)/0003687/2021 ARUNA ROUT BANABIHARI RAY /1
VS VS 0
STATE OF ODISHA I
264 WP(C)/0003688/2021 M/S.OMM SAI AROGYA NIKETAN TANMAY MISHRA /1
Vs VS 0
AlIMS I
265 WP(C)/0003689/2021 MANORANJAN SWAIN PRADEEP KUMAR DAS(1) /1
VS VS 0
STATE OF ODISHA I
266 WP(C)/0003690/2021 GURU PRASAD PANDA SANJEEB BEHERA /1
VS VS 0
THE CHIEF GENERAL MANAGER, SBI,BBSR I
267 WP(C)/0003691/2021 CHITTARANJAN@NIRANJAN BEHERA KALPATARU MISHRA /1
VS Vs 0
THE SUB COLLECTOR, KENDRAPARA I
268 WP(C)/0003692/2021 SAISHABA KUMAR MANDAL SAMEER KUMAR DAS /1
Vs VS 0
STATE OF ODISHA I
269 WP(C)/0003693/2021 JAYA KUMAR PATTNAIK SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
270 WP(C)/0003694/2021 NARAYAN SAHOO KUNAL KUMAR SWAIN /1
VS VS 0
STATE OF ODISHA I
271 WP(C)/0003695/2021 NARAYAN SAHOO KUNAL KUMAR SWAIN /1
Vs VS 0
STATE OF ODISHA I
272 WP(C)/0003696/2021 NAMRATA PAL CHOWDHURY SUSANTA KUMAR DASH /1

VS

VS
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THE STATE OF ODISHA I
273 WP(C)/0003697/2021 GOBINDA PRASAD PATTANAYAK PRASANTA KUMAR SATAPATHY /1
VS VS 0
STATE OF ODISHA I
274 WP(C)/0003698/2021 JUDHISTIR PARIDA ARABINDA TRIPATHY /1
Vs VS 0
COLLECTOR, DHENKANAL I
275 WP(C)/0003699/2021 CHITTARANJAN PRADHAN BRAMHANANDA TRIPATHY /1
VS VS 0
URMILA MOHANTY I
276 WP(C)/0003700/2021 LOKANATH PRADHAN HARAPRASAD RATH /1
VS VS 0
STATE OF ODISHA I
277 WP(C)/0003701/2021 SIDHESWAR PANIGRAHI SUSHANTA KUMAR JOSHI /1
VS VS 0
PRINCIPAL SECRETARY TO GOVT ODISHA,REVENUE AND DISASTER MANAGEMENT, BBSR I
278 WP(C)/0003702/2021 KESHAB CHANDRA MOHANTY G.P.JENA /1
Vs VS 0
PRINCIPAL SECY. TO GOVT. I
279 WP(C)/0003703/2021 MURALIDHAR BISWAL HARAPRASAD RATH /1
VS VS 0
STATE OF ODISHA I
280 WP(C)/0003704/2021 NARAYAN BEHERA HARAPRASAD RATH /1
VS VS 0
STATE OF ODISHA I
281 WP(C)/0003705/2021 JUGAL KISHORE MAJHI HARAPRASAD RATH /1
Vs VS 0
STATE OF ODISHA I
282 WP(C)/0003706/2021 SANTOSH KUMAR NAYAK GYANARANJAN SETHI /1
VS VS 0
STATE OF ODISHA I
283 WP(C)/0003707/2021 ISWAR CHANDRA BISWAL HARAPRASAD RATH /1

VS
STATE OF ODISHA

VS
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284 WP(C)/0003708/2021 TANMAYA CHAND GYANARANJAN SETHI /1
VS VS 0
STATE OF ODISHA I
285 WP(C)/0003709/2021 BHUBANESWAR BEHERA HARAPRASAD RATH /1
VS VS 0
STATE OF ODISHA I
286 WP(C)/0003710/2021 SATYABRATA SAHOO GYANARANJAN SETHI /1
VS VS 0
D.G. AND |.G. OF POLICE, ODISHA I
287 WP(C)/0003711/2021 REBATI KUMAR PRADHAN HARAPRASAD RATH /1
VS VS 0
STATE OF ODISHA I
288 WP(C)/0003712/2021 PREMALATA NAIK HARAPRASAD RATH /1
VS VS 0
STATE OF ODISHA I
289 WP(C)/0003713/2021 RAKHI NAIK BIRAJA PRASANNA DAS /1
VS VS 0
STATE OF ODISHA I
290 WP(C)/0003714/2021 PRATAP KUMAR DEBATA HARAPRASAD RATH /1
VS VS 0
STATE OF ODISHA Il
291 WP(C)/0003715/2021 ASHWIN KUMAR NAIK HARAPRASAD RATH /1
VS VS 0
STATE OF ODISHA I
292 WP(C)/0003716/2021 NAMITA PATTNAIK LOKANATH RATH /1
Vs VS 0
STATE OF ODISHA I
203 WP(C)/0003717/2021 RATNAPRAVA DE HARAPRASAD RATH /1
VS VS 0
STATE OF ODISHA I
294 WP(C)/0003718/2021 MAHESWAR SAHOO HARAPRASAD RATH /1
VS VS 0
STATE OF ODISHA I
295 WP(C)/0003719/2021 SUGYAN KUMARI DEVI LOKANATH RATH /1
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VS VS 0
STATE OF ODISHA I
296 WP(C)/0003720/2021 CHAITANYA BEHERA HARAPRASAD RATH /1
VS VS 0
STATE OF ODISHA I
297 WP(C)/0003721/2021 PRAMOD CHANDRA MAJI HARAPRASAD RATH /1
VS VS 0
STATE OF ODISHA I
298 WP(C)/0003722/2021 BHUPENDRA NATH DEY RAMA KRISHNA BISOI /1
VS VS 0
STATE OF ODISHA I
299 WP(C)/0003723/2021 ANUPAMA MOHAPATRA MANORANJAN NAYAK /1
VS VS 0
STATE OF ODISHA I
300 WP(C)/0003724/2021 NILACHAL PRADHAN B.N.PARIDA /1
VS VS 0
STATE OF ODISHA Il
301 WP(C)/0003725/2021 PRATIMA ROUTRAY DINESH RAY /1
VS VS 0
COLLECTOR, CUTTACK I
302 WP(C)/0003726/2021 SANGRAM PATTNAIK DAYANANDA MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
303 WP(C)/0003727/2021 PRATAP KUMAR SAHU B.N.PARIDA /1
VS VS 0
STATE OF ODISHA I
304 WP(C)/0003728/2021 DEME ORAM OMKAR DEV DAS /1
VS VS 0
UNION OF INDIA I
305 WP(C)/0003729/2021 RAJKISHORE SWAIN BUDHADEV ROUTRAY /1
VS VS 0
STATE OF ODISHA I
306 WP(C)/0003730/2021 CHAKRADHAR DEEP B.N.PARIDA /1
Vs VS 0
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STATE OF ODISHA

I

307 WP(C)/0003731/2021 HEMANTA ROUT DINESH KUMAR PANDA /1
VS VS 0
STATE OF ODISHA I
308 WP(C)/0003732/2021 SHARMA KUMBHAR B.N.PARIDA /1
Vs VS 0
STATE OF ODISHA I
309 WP(C)/0003733/2021 AJAYA KUMAR ROUT DINESH KUMAR PANDA /1
VS VS 0
STATE OF ODISHA I
310 WP(C)/0003734/2021 KHETRABASI DASH DINESH KUMAR PANDA /1
VS VS 0
STATE OF ODISHA I
311 WP(C)/0003735/2021 SANTOSH KUMAR SAHU DINESH KUMAR PANDA /1
VS VS 0
STATE OF ODISHA I
312 WP(C)/0003736/2021 SUJATA SUNDARI PANIGRAHI B.N.PARIDA /1
Vs VS 0
STATE OF ODISHA I
313 WP(C)/0003737/2021 NALINIKANTA JENA DINESH KUMAR PANDA /1
VS VS 0
STATE OF ODISHA I
314 WP(C)/0003738/2021 AJAY KUMAR PRADHAN MANORANJAN MISHRA /1
VS VS 0
D.F.O (W.L), RAINAGAR I
315 WP(C)/0003739/2021 SUDHANSU SEKHAR MOHAPATRA SATYABRATA MOHANTY /1
Vs VS 0
GOVT. OF ODISHA I
316 WP(C)/0003740/2021 SARBESWAR BAL MANORANJAN MISHRA /1
VS VS 0
D.F.O (W.L), RAINAGAR I
317 WP(C)/0003741/2021 DUSMANT KUMAR SAHOO MANORANJAN MISHRA /1

VS
D.F.O (W.L), RAINAGAR

VS
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318 WP(C)/0003742/2021 ALEKHA ROUT BHAGABAN BEHERA /1
VS VS 0
STATE OF ODISHA I
319 WP(C)/0003743/2021 SANATAN PAIKRAY ARUN KUMAR PATRA /1
VS VS 0
STATE OF ODISHA I
320 WP(C)/0003744/2021 NARAHARI ROUL ARUN KUMAR PATRA /1
VS VS 0
STATE OF ODISHA I
321 WP(C)/0003745/2021 GOVERNING BODY OF ANANTA BASUDEV SANSARIBARSWAIDDYALAYA, ANNAPURNA VIHAR /]
VS VS 0
HONBLE MINISTER, SAND ME I
322 WP(C)/0003746/2021 VEDBYASH RESIDENTIAL COLLEGE P.C.CHHINCHANI /1
VS VS 0
M/S\VARTHANA FINANCE PVT.LTD I
323 WP(C)/0003747/2021 GOVERNING BODY OF MAA SARALA SANSK FRITAMBAR YDA Y A /1
VS VS 0
HONBLE MINISTER, HIGHER EDUCATION I
324 WP(C)/0003748/2021 RAGHUNANDAN DASH LAXMI NARAYAN RAYATSINGH /1
VS VS 0
STATE OF ODISHA Il
325 WP(C)/0003749/2021 GYANA RANJAN BEHERA ANIRUDHA DAS /1
VS VS 0
SUPDT. OF EXCISE, DHENKANAL I
326 WP(C)/0003750/2021 JAYARAM SAHU G.CHAITANYA /1
Vs VS 0
STATE OF ODISHA I
327 WP(C)/0003751/2021 SANTOSH KUMAR YADAV @ SK.YADAV  SUBODH KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
328 WP(C)/0003752/2021 RAGHUNATH NAYAK ASHOK KUMAR PATTANAIK /1
VS VS 0
PRINCIPAL SECY. CUM ADDL. CHIEF SECY. TO GOVT. OF ODISHA I
329 WP(C)/0003753/2021 LAXMAN MAHANTA SC.SAMANTARAY /1
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VS VS 0
STATE OF ODISHA I
330 WP(C)/0003754/2021 DR. SIBA PRASAD ROUT M.PRATAP@ PRATAP KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
331 WP(C)/0003755/2021 PUSPITA RAUL MIHIR KANTA RATH /1
VS VS 0
STATE OF ODISHA I
332 WP(C)/0003756/2021 GHANASYAMA PANDA USHARANI PADHI /1
VS VS 0
ODISHA STATE ROAD TRANSPORT CORP. I
333 WP(C)/0003757/2021 SAHADA KHATUN AMIYA KUMAR MISHRA ( 2) /1
VS VS 0
ODISHA ADMINISTRATIVE TRIBUNAL I
334 WP(C)/0003758/2021 M/S. NIRUPAMA MINING AND TRANSPORT LTIMESH CHANDRA BEHURA /1
VS VS 0
THE SECY. STA, BOARD OF REVENUE Il
335 WP(C)/0003759/2021 AJAYA AGARWAL SAMEER KUMAR DAS /1
VS VS 0
THE GOVT.OF ODISHA I
336 WP(C)/0003760/2021 AJAYA AGARWAL SAMEER KUMAR DAS /1
Vs VS 0
THE GOVT.OF ODISHA I
337 WP(C)/0003761/2021 RAJENDRA PATRA BIPIN KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
338 WP(C)/0003762/2021 RAGHUNATH DAS BIPIN KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
339 WP(C)/0003763/2021 GITA @ GEETA RANI BISWAS DEBI PRASAD DHALSAMANTA /1
VS VS 0
UNION OF INDIA I
340 WP(C)/0003764/2021 SARBESWAR SAHOO CHITTARANJAN SWAIN /1
Vs VS 0
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STATE OF ODISHA I
341 WP(C)/0003765/2021 GOBINDA CHANDRA GHADIA PRAFULLA KUMARKAR /1
VS VS 0
COLLECTOR, CUM ARBITRATOR,JAJPUR I
342 WP(C)/0003766/2021 CHRISTOPHER MAJHI DIPTI RANJAN BHOKTA /1
Vs VS 0
STATE OF ODISHA I
343 WP(C)/0003767/2021 DULAMANI PATEL BHAWANI SANKAR PANIGRAHI /1
VS VS 0
STATE OF ODISHA I
344 WP(C)/0003768/2021 RAGHUNATH SAHOO ARUN KUMAR ACHARYA /1
VS VS 0
STATE OF ODISHA I
345 WP(C)/0003769/2021 JAGATRAM SABAR RANJT MOHANTY /1
VS VS 0
STATE OF ODISHA I
346 WP(C)/0003770/2021 ALEKHA CHANDRA SAHOO ASHOK KUMAR ROUT /1
Vs VS 0
RT.O., CUTTACK I
347 WP(C)/0003771/2021 ARATI KUMARI ROUT RANJT MOHANTY /1
VS VS 0
STATE OF ODISHA I
348 WP(C)/0003772/2021 SULTANA SAHIN ASHOK KUMAR ROUT /1
VS VS 0
RT.O., CUTTACK I
349 WP(C)/0003773/2021 CHITTARANJAN PATTANAYAK PRAFULLA KUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
350 WP(C)/0003774/2021 KAMALA KUMAR MOHANTY PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
351 WP(C)/0003775/2021 MURALIDHAR MISHRA LALATENDU SAMANTARAY /1

VS
COMMNR. OF ENDOWMENT

VS
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352 WP(C)/0003776/2021 DAMODAR SWAIN PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
353 WP(C)/0003777/2021 PATARI BARIHA GOUTAM KUMAR ROUTRAY /1
VS VS 0
STATE OF ODISHA I
354 WP(C)/0003778/2021 TILOK JNANENDRA BEHERA G.K.NANDA /1
VS VS 0
STATE OF ODISHA I
355 WP(C)/0003779/2021 PRAMILA PRADHAN JAJATI KESHARI KHUNTIA /1
VS VS 0
COLLECTOR, KANDHAMAL I
356 WP(C)/0003780/2021 KAMALINI PANDA BUDHIRAM DAS /1
VS VS 0
STATE OF ODISHA I
357 WP(C)/0003781/2021 JUNESH NAIK SK.PRADHAN(3) /1
VS VS 0
SUB COLLECTOR, NAYAGARH I
358 WP(C)/0003782/2021 PRASANTA BHOI M.M.DAS /1
VS VS 0
STATE OF ODISHA Il
359 WP(C)/0003783/2021 RANJAN KUMAR SAHOO ANJAN KUMAR BISWAL /1
VS VS 0
STATE OF ODISHA I
360 WP(C)/0003784/2021 GOBINDA CHANDRA SATRUSAL ANJAN KUMAR BISWAL /1
Vs VS 0
STATE OF ODISHA I
361 WP(C)/0003785/2021 MANAS KUMAR SAMAL ANJAN KUMAR BISWAL /1
VS VS 0
STATE OF ODISHA I
362 WP(C)/0003786/2021 SUSHIL KUMAR PANDEY ANJAN KUMAR BISWAL /1
VS VS 0
STATE OF ODISHA I
363 WP(C)/0003787/2021 BISWAJT MUNDA ANJAN KUMAR BISWAL /1
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VS VS 0
STATE OF ODISHA I
364 WP(C)/0003788/2021 SATYANARAYAN MOHANTY PRABHU PRASANNA BEHERA /1
VS VS 0
STATE OF ODISHA I
365 WP(C)/0003789/2021 NETRANANDA KHATEI SARADA PRASAD DASH /1
VS VS 0
STATE OF ODISHA I
366 WP(C)/0003790/2021 UNION OF INDIA UDIT RANJAN JENA /1
Vs VS 0
NIRAB CHANDRA DAS I
367 WP(C)/0003791/2021 DILLIPKUMAR DAS BIREN SANKAR TRIPATHY /1
VS VS 0
STATE OF ODISHA I
368 WP(C)/0003792/2021 PRADYUMNA MOHANTY K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
369 WP(C)/0003793/2021 UNION OF INDIA UDIT RANJAN JENA /1
VS Vs 0
SAHADEV MAHARANA I
370 WP(C)/0003794/2021 SMC, SATYA VIHAR PRIMARY SCHOOL MANAS RANJAN DHAL /1
Vs VS 0
STATE OF ODISHA I
371 WP(C)/0003795/2021 TRINATH HONTAL KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
372 WP(C)/0003796/2021 JAYAKRUSHNA DAS SATYABRATA MOHANTY /1
VS VS 0
STATE OF ODISHA I
373 WP(C)/0003797/2021 JAYAMALA BEHERA JANAKI BALLAV SWAIN /1
Vs VS 0
STATE OF ODISHA I
374 WP(C)/0003798/2021 PRAFULLA KUMAR PRADHAN SUSANTA KUMAR TRIPATHY /1

VS

VS
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G.M.CENTRAL WORKSHOP, MCL Il
375 WP(C)/0003799/2021 PATI KANDIKI KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
376 WP(C)/0003800/2021 RAJAT GARADA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
377 WP(C)/0003801/2021 NRUPA CHARAN DANDSENA SANKAR PRASAD PANI /1
VS VS 0
STATE OF ODISHA I
378 WP(C)/0003802/2021 ANANDA KURTADI KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA Il
379 WP(C)/0003803/2021 MITHUN KUMAR SAHOO JK.MISHRA (2) /1
VS VS 0
STATE OF ODISHA I
380 WP(C)/0003804/2021 MD.ALIM KHAN PRASANTA KUMAR SATAPATHY /1
Vs VS 0
STATE OF ODISHA I
381 WP(C)/0003805/2021 PRAHALLAD TRIPATHY DEBASIS TRIPATHY /1
VS VS 0
STATE OF ODISHA I
382 WP(C)/0003806/2021 BINOD SAHU PRASANTA KUMAR SATAPATHY /1
VS VS 0
STATE OF ODISHA I
383 WP(C)/0003807/2021 BASANTA KUMAR MALIK SOMANATH NANDA /1
VS VS 0
STATE OF ODISHA I
384 WP(C)/0003808/2021 SURENDRA KHORA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
385 WP(C)/0003809/2021 KARUNAKAR OJHA SOMANATH NANDA /1
VS VS 0

STATE OF ODISHA
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386 WP(C)/0003810/2021 DALIA TALIA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
387 WP(C)/0003811/2021 MD. RIZWAN PRABODHA CH. NAYAK /1
VS VS 0
STATE OF ODISHA I
388 WP(C)/0003812/2021 GOBARDHAN PUJARI KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
389 WP(C)/0003813/2021 M/S SADHAV OFFSHORE ENGINEERING CO., SK.SANGANERIA /1
VS VS 0
BOARD OF TRUSTEES OF PARADIP PORT TRUST, I
390 WP(C)/0003814/2021 BRAJAKISHOR MISHRA KUNAL KUMAR SWAIN /1
VS VS 0
STATE OF ODISHA I
391 WP(C)/0003815/2021 PURUSOTAM DASH ADITYA MISHRA /1
VS VS 0
STATE OF ODISHA I
392 WP(C)/0003816/2021 GAGAN PARAJA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA Il
393 WP(C)/0003817/2021 MADHABANANDA SAMAL KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
394 WP(C)/0003818/2021 MOHAN SAHOO G.C.MOHANTY /1
Vs VS 0
STATE OF ODISHA I
395 WP(C)/0003819/2021 LAXMIKANTA SATAPATHY PRABODHA CHANDARA NAYAK /1
VS VS 0
STATE OF ODISHA I
396 WP(C)/0003820/2021 BASANTI TURUK ANTARYAMI SWAIN /1
VS VS 0
STATE OF ODISHA I
397 WP(C)/0003821/2021 NAROTTAM SAHU BIRAJA PRASANNA SATAPATHY /1
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STATE OF ODISHA

VS

0
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398 WP(C)/0003822/2021 TILOTTAMA BISWAL JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
399 WP(C)/0003823/2021 TRILOCHAN SAHOO RABINDRA NATH PAL /1
VS VS 0
STATE OF ODISHA I
400 WP(C)/0003824/2021 TIRTHABAS!I SAHU BIJAYA KUMAR BEHERA /1
Vs VS 0
STATE OF ODISHA I
401 WP(C)/0003825/2021 A.DURGA RAO PRITAM KUMAR MOHANTY /1
VS VS 0
UNION OF INDIA I
402 WP(C)/0003826/2021 ANANDA MAHARANA B.MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
403 WP(C)/0003827/2021 SABITA KUMARI SATAPATHY JYOTIRMAY GUPTA /1
VS Vs 0
STATE OF ODISHA I
404 WP(C)/0003828/2021 RAGHUNATH ACHARYA DEEPAK KUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
405 WP(C)/0003829/2021 BIDYUT LATA MOHANTY JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
406 WP(C)/0003830/2021 RAGHUNATH ACHARYA DEEPAK KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
407 WP(C)/0003831/2021 NITISH KUMAR SWAIN AVIJIT MISHRA /1
Vs VS 0
UNION OF INDIA I
408 WP(C)/0003832/2021 PURNA CHANDRA MAHANTY JYOTIRMAY GUPTA /1

VS

VS
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STATE OF ODISHA I
409 WP(C)/0003833/2021 BICHITRA CHHATRIA JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
410 WP(C)/0003834/2021 ANANDA CHANDRA DAS KRISHNA CHANDRA SAHU /1
Vs VS 0
STATE OF ODISHA I
411 WP(C)/0003835/2021 SUBHAKANKHI CHOUDHURY GOPAL KRUSHNA NANDA /1
VS VS 0
UNION OF INDIA I
412 WP(C)/0003836/2021 SARBESWAR CHOUDHURY KAMAL BEHARI PANDA /1
VS VS 0
STATE OF ODISHA I
413 WP(C)/0003837/2021 SANTOSH PARASETH JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
414 WP(C)/0003838/2021 UMESH CHANDRA NAYAK GOPAL KRUSHNA NANDA /1
Vs VS 0
UNION OF INDIA I
415 WP(C)/0003839/2021 ANUPAMA SAMAL PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
416 WP(C)/0003840/2021 PANDAB CHARAN MOHANTY GOURI KUMAR RATH /1
VS VS 0
THE REGISTRAR ORISSA ADMINISTRATIVE TRIBUNAL ,CUTTACK I
217 WP(C)/0003841/2021 RANJTA PALAI PRAFULLA KUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
418 WP(C)/0003842/2021 KANGALI CHARAN DEHURI TUSHAR KANTA NAYAK /1
VS VS 0
STATE OF ODISHA I
419 WP(C)/0003843/2021 BISWABANDANA DAS TUSHAR KANTA NAYAK /1

VS
STATE OF ODISHA

VS
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420 WHP(C)/0003844/2021 SUNALI MAJHI TUSHAR KANTA NAYAK /1
VS VS 0
THE STATE OF ODISHA 1
421 WHP(C)/0003845/2021 ODISHA GRAMY A BANK, PURI BRANCH AUROVINDA MOHANTY /1
VS VS 0
THE CHEIF DISTRICT MEDICAL OFFICER,PURI I
422 WP(C)/0003846/2021 ODISHA GRAMYA BANK AUROVINDA MOHANTY /1
VS VS 0
THE HORTICULTURIST CUM DDO 1
423 WP(C)/0003847/2021 ODISHA GRAMY A BANK,BALIGUALI BRANCHAUROVINDA MOHANTY /1
VS VS 0
THE TAHASILDAR CUM DDO PURI 1
424 WHP(C)/0003848/2021 BANAMALI DASH Dillip Kumar Mohapatra /1
VS VS 0
STATE OF ODISHA 1
425 WP(C)/0003849/2021 ODISHA GRAMYA BANK AUROVINDA MOHANTY /1
VS VS 0
THE COLLECTOR AND DISTRICT MAGISTRATE CUM DDO,PURI I
426 WP(C)/0003850/2021 ODISHA GRAMYA BANK BALIGUALI BRANCHAUROVINDA MOHANTY /1l
VS VS 0
SCHOOL AND MASS DEPT. 1
427 WP(C)/0003851/2021 DIBAKAR SWAIN SANTOSH KUMAR MAHANTY /1
VS VS 0
STATE OF ODISHA 1
428 WHP(C)/0003852/2021 GANGADHAR GARIA SAROJKUMAR MISHRA /1l
VS VS 0
STATE OF ODISHA I
429 WHP(C)/0003853/2021 PURNA CHANDRA PRADHAN R.N.BISWAL /1l
VS VS 0
THE STATTE OF ODISHA I
430 WP(C)/0003854/2021 ANUKUL CHANDRA ROUT SAMVIT MOHANTY /1l
VS VS 0
PRATIVA MANJARI SAHOO 1
431 WP(C)/0003855/2021 DAMODAR GURU AMIT PRASAD BOSE /1
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VS VS 0
ADDL. DM, PURI I
432 WP(C)/0003856/2021 SRI SRI JAGANNATH MAHAPRABHU TEM PLE GRUSE NBBA IBEHER| JENA /1
VS VS 0
STATE OF ODISHA I
433 WP(C)/0003857/2021 MANGULU CHARAN SAHOO SUNIL KUMAR PANDA /1
VS VS 0
THE GENERAL MANAGER, MCL I
434 WP(C)/0003858/2021 CHINTAMANI DEHURY ARUN KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
435 WP(C)/0003859/2021 SULOCHANA DASH SHASHI BHUSAN JENA /1
VS VS 0
VICE CHAIRMAN BHUBANESWAR DEVELOPMENT AUTHORITY I
436 WP(C)/0003860/2021 BHIKARI CHARAN BEHERA LAXMI PRASAD DWIVEDY /1
VS VS 0
STATE OF ODISHA Il
437 WP(C)/0003861/2021 PRAMILA DEI @BEHERA AMIT PRASAD BOSE /1
VS VS 0
COLLECTOR AND D M K ,KHORDHA I
438 WP(C)/0003862/2021 MONALISHA KHUNTIA SAMVIT MOHANTY /1
Vs VS 0
STATE OF ODISHA I
439 WP(C)/0003863/2021 SHIBA PRASAD BEHERA LAXMI PRASAD DWIVEDY /1
VS VS 0
STATE OF ODISHA I
440 WP(C)/0003864/2021 SARADA ROUT PRATIK PARIJA /1
VS VS 0
STATE OF ODISHA I
441 WP(C)/0003865/2021 M/S ODISHA TRUST OF TECH. EDU. AND TRAINWNG,BRBSRAD BOSE /1
VS VS 0
SRI JAGANNATH MAHAPRABHU BIJE PURI, I
442 WP(C)/0003866/2021 USMAN DIGAL BIBHUTI BHUSAN MISHRA /1
Vs VS 0
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STATE OF ODISHA Il
443 WP(C)/0003867/2021 BISWAMITRA NAIK AUROBINDA SAHOO /1
VS VS 0
STATE OF ODISHA I
444 WP(C)/0003868/2021 KUMARBAR SAHU SAMARENDRA PATTANIK /1
VS VS 0
STATE OF ODISHA I
445 WP(C)/0003869/2021 UPENDRA BHUTIA ACHYUTANANDA PATTANIK /1
VS VS 0
CHAIRMAN CUM MANAGING DIRECTOR, MAHANADI COLFIELDSLTD., I
446 WP(C)/0003870/2021 MANAS RANJAN SAHOO AGASTI KANUNGO /1
VS VS 0
STATE OF ODISHA Il
447 WP(C)/0003871/2021 BHABANI SANKAR SAHOO AGASTI KANUNGO /1
VS VS 0
STATE OF ODISHA I
448 WP(C)/0003872/2021 RANJT KUMAR BHUTIA ACHYUTANANDA PATTANAIK /1
Vs VS 0
CHAIRMAN CUM MANAGING DIRECTOR, MAHANADI COLFIELDSLTD., I
449 WP(C)/0003873/2021 NIRMALENDU TRIPATHY AGASTI KANUNGO /1
VS VS 0
STATE OF ODISHA I
450 WP(C)/0003874/2021 RAGHUNATH ACHARYA DEEPAK KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
451 WP(C)/0003875/2021 PRADYUMN NAIK ACHYUTANANDA PATTANAIK /1
VS VS 0
CHAIRMAN CUM MANAGING DIRECTOR, MAHANADI COLFIELDSLTD., I
452 WP(C)/0003876/2021 DEBADATTA PARIJA GYANA RANJAN SETHI /1
VS VS 0
STATE OF ODISHA I
453 WP(C)/0003877/2021 JASPAL SINGH BRAJA MOHAN SARANGI /1
VS VS 0

R.T.O. SAMBALPUR
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454 WP(C)/0003878/2021 JASPAL SINGH BRAJA MOHAN SARANGI /1
VS VS 0
R.T.O0. SAMBALPUR I
455 WP(C)/0003879/2021 KHETRABASI BARIK BRAJA MOHAN SARANGI /1
VS VS 0
R.T.0. SAMBALPUR I
456 WP(C)/0003880/2021 SHAIKH MANZAR HUSSAIN M.AALI /1
VS VS 0
STATE OF ODISHA I
457 WP(C)/0003881/2021 KHAGASWAR AGASTI BRAJA MOHAN SARANGI /1
VS VS 0
R.T.0. HARSUGUDA I
458 WP(C)/0003882/2021 MANOJKANTA AKSHAYA KUMAR SAHOO /1
VS VS 0
MAHANADI COALFIELD.LTD I
459 WP(C)/0003883/2021 CHHITOR SINGH BRAJA MOHAN SARANGI /1
VS VS 0
1.1.C.,UNJ POLICE STATION, I
460 WPCRL/0000016/2021 NAGEN JETHI DINESH RAY /10
VS VS 0
COMMISSIONER ,CTC-BBSR Il
461 WPCRL/0000017/2021 BIDYADHAR DAS SIDHARTH PRASAD DAS /10
VS VS 0
GOVT.OF ODISHA PRINCIPAL SECRETARY BBSR I
462 ABLAPL/0001280/2021  DASIRI BENU SWAMI @ BHUSAN VANUGOPASOBBHABY A KUMAR DASH GURANDI /4 /2021
Vs VS 0
STATE OF ODISHA I
463 ABLAPL/0001281/2021  JAGADISH JENA PRAMOD KUMAR JENA BALIAPAL /9/2021
VS VS 0
STATE OF ODISHA I
464 ABLAPL/0001282/2021  GANESH PARIDA PRAKASH K. MISHRA BALASORE SADAR /28 /2021
VS VS 0
STATE OF ODISHA I
465 ABLAPL/0001283/2021  SRIKANTA PATRA AKASH BHUYAN SECTOR-7 /12 /2021
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VS VS 0
STATE OF ODISHA I

466 ABLAPL/0001284/2021  SEEMA UPADHYAY H.S.SATAPATHY JHARSUGUDA /898 /2020
VS VS 0
STATE OF ODISHA I

467 ABLAPL/0001285/2021  RITARANI JENA @ MAMATA JAYANTA KUMAR MAJHI BALIAPAL /249 /2020
VS VS 0
STATE OF ODISHA I

468 ABLAPL/0001286/2021  SATYENDRA KUMAR SONI H.S.SATAPATHY JHARSUGUDA /898 /2020
Vs VS 0
STATE OF ODISHA I

469 ABLAPL/0001287/2021  SHOBHA DEVI @ SHOBHA DEV| SATY ENDRA i BEARSBNH® SHOBHA SONI JHARSUGUDA /898 /2020
VS VS 0
STATE OF ODISHA I

470 ABLAPL/0001288/2021  SURESH PARIDA PRATAP CHANDRA MISHRA SUKINDA /2 /2021
VS VS 0
STATE OF ODISHA I

471 ABLAPL/0001289/2021  SHIBU JANA @ SHIBU JENA JAYANTA KUMAR MAJHI MARINE PSAT BALARAMGADI /21 /2020
VS Vs 0
STATE OF ODISHA I

472 ABLAPL/0001290/2021  JOHN FEDRIK TUKUNA KUMAR MISHRA JEY PORE SADAR /228 /2020
Vs VS 0
STATE OF ODISHA I

473 ABLAPL/0001291/2021  CHEMA JENA JAYANTA KUMAR MAJHI BALASORE SADAR /148 /2020
VS VS 0
STATE OF ODISHA I

474 ABLAPL/0001292/2021  PARBATI MALLICK SAROJKUMAR PADHI PURI SADAR /84 /2018
VS VS 0
STATE OF ODISHA I

475 ABLAPL/0001293/2021  ASHISH KUMAR SaHU JULU KHANSAMA BARGARH /4 /2021
Vs VS 0
STATE OF ODISHA I

476 ABLAPL/0001294/2021  RASHMIRANJAN MAHALIK AJT KUMAR SAHOO KANPUR /2 /2021

VS

VS
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA I
477 ABLAPL/0001295/2021  NARAHARI ROUT DEEPAK KU SAHOO DERABIS/10/2021
VS VS 0
STATE OF ODISHA I
478 ABLAPL/0001296/2021  SOUMENDRA KANTA @ BHUSKA MANOJKUMAR MALLICK KHETRARAJPUR /18 /2021
Vs VS 0
STATE OF ODISHA I
479 ABLAPL/0001297/2021  RASMIRANJAN SAHOO PANCHANAN PANIGRAHI BHUBAN /371 /2020
VS VS 0
STATE OF ODISHA I
480 ABLAPL/0001298/2021 ~ SARAT DALAI MANORANJAN MISHRA 110
VS VS 0
STATE OF ODISHA I
481 ABLAPL/0001299/2021  PRATAP CHANDRA ROUT L.N.RAYATSINGH KEONJHAR TOWN /37 /2021
VS VS 0
STATE OF ODISHA I
482 ABLAPL/0001300/2021  ABHISEKA GOUDA BIBHUDA NANDA MOHAPATRA TARASINGI /7 /2021
Vs VS 0
STATE OF ODISHA I
483 ABLAPL/0001301/2021  SUSHANTA KUMAR ROUT DEEPAK KU SAHOO DERABIS/10/2021
VS VS 0
STATE OF ODISHA I
484 ABLAPL/0001302/2021  SRIDHAR BEHERA AMULYA RATNA PANDA 110
VS VS 0
STATE OF ODISHA I
485 ABLAPL/0001303/2021  RABINDRANATH DAS @ RABI DAS @ KHANDRRYBSHANKAR SAMAL GANJAM PS /59 /2018
Vs VS 0
STATE OF ODISHA I
486 ABLAPL/0001304/2021  SANGITA RAM BASANTA KUMAR DAS KHAIRA /191 /2020
VS VS 0
STATE OF ODISHA I
487 ABLAPL/0001305/2021  ARUNDHATI BEHERA @ ARUNDHT! BEHERA AMULYA RATNA PANDA BALASORE SADAR /373 /2020

VS
STATE OF ODISHA

VS
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
488 ABLAPL/0001306/2021  RENUPRAVA ROUTRAY SURESH KUMAR JENA MANGALPUR /35 /2021
VS VS 0
STATE OF ODISHA I
489 ABLAPL/0001307/2021  KASHINATH DAS GOPAL KRUSHNA MOHANTY NIMAPADA /321 /2020
VS VS 0
STATE OF ODISHA I
490 ABLAPL/0001308/2021  RAMA CHANDRA BEHERA @ KALIA DEBASISMISHRA BHADRAK TOWN /187 /2017
VS VS 0
STATE OF ODISHA I
491 ABLAPL/0001309/2021  MANORANJAN KALO SSRAY (2) HEMGIR /290 /2020
VS VS 0
STATE OF ODISHA I
492 ABLAPL/0001310/2021  KABULA @ PRASANTA KUMARBISWAL  AKASH BHUYAN RAJKANIKA /281 /2020
VS VS 0
STATE OF ODISHA I
493 ABLAPL/0001311/2021  SUMAN NAIK PRIYA RANJAN SINGH BALIMI /12 /2021
VS VS 0
STATE OF ODISHA I
494 ABLAPL/0001312/2021  MADHUSMITA NAYAK RAMESH CHANDRA BARIK CHOUDWAR /351 /2020
VS VS 0
STATE OF ODISHA Il
495 ABLAPL/0001313/2021  JAGADISH DAS B.S.PANIGRAHI RAGHUNATHPALI /202 /2020
VS VS 0
STATE OF ODISHA I
496 ABLAPL/0001314/2021  MILAN SAHU @ MILAN KUMAR SAHU SANTOSH KUMAR DWIVEDY SORO /31 /2021
Vs VS 0
STATE OF ODISHA I
497 ABLAPL/0001315/2021  TRAILOKYA JENA MAHIMANANDA SWAIN BARI /244 /2020
VS VS 0
STATE OF ODISHA I
498 ABLAPL/0001316/2021  SUBRAT KUMAR KARMI M.RKHATUA MANAMUNDA /239 /2017
VS VS 0
STATE OF ODISHA I
499 ABLAPL/0001317/2021  PRAMOD KUMAR MANDHATA SHIB SHANKAR MOHANTY BADAGODA P.S. /337 /2020
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VS VS 0
STATE OF ODISHA I
500 ABLAPL/0001318/2021  PINKU BAG NILAKANTA DAS SUNDARGARH TOWN /243 /2020
VS VS 0
STATE OF ODISHA I
501 ABLAPL/0001319/2021  BASANTA MANJARI DAS DEEPAK KUMAR DAS KONARK /2 /2021
VS VS 0
STATE OF ODISHA I
502 ABLAPL/0001320/2021  PRAMODA PRADHAN RAJDEEP PRADHAN MAHILA P.S. BUXIBAZAR /2 /2021
Vs VS 0
STATE OF ODISHA I
503 ABLAPL/0001321/2021  PRAFULLA KUMAR MALIK @ ENDUA ARIJEET MISHRA KENDRAPARA /21 /2021
VS VS 0
STATE OF ODISHA I
504 ABLAPL/0001322/2021  KAMUNIST PRADHAN RAJDEEP PRADHAN MAHILA P.S. BUXIBAZAR /2 /2021
VS VS 0
STATE OF ODISHA I
505 ABLAPL/0001323/2021  MANAS RANJAN PRADHAN RAJDEEP PRADHAN MAHILA P.S. BUXIBAZAR /2 /2021
VS Vs 0
STATE OF ODISHA I
506 ABLAPL/0001324/2021  BAPI KHUNTIA ADITYA MISHRA KHANDAGIRI P.S. /630 /2020
Vs VS 0
STATE OF ODISHA I
507 ABLAPL/0001325/2021  JAGANNATH NAYAK SURAJMOHANTY 110
VS VS 0
STATE OF ODISHA I
508 ABLAPL/0001326/2021  PADMALOCHAN RANGA RAMA CHANDRA JENA BASTA /239 /2020
VS VS 0
STATE OF ODISHA I
509 ABLAPL/0001327/2021  TULU @ PABITRA KUMAR SETHI MANAS CHAND BANAPUR P.S. /21 /2021
Vs VS 0
STATE OF ODISHA I
510 ABLAPL/0001328/2021  KANHU CHARAN PANDA UDIT RANJAN JENA SIMULIA /9 /2021

VS

VS
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STATE OF ODISHA I

511 ABLAPL/0001329/2021  NARENDRA PRADHAN RASHMI RANJAN MISHRA JAGATPUR /545 /2020
VS VS 0
STATE OF ODISHA I

512 ABLAPL/0001330/2021  SUSANTA ROUT @ JATIA B.K.SAHOO ODAGAON /136 /2019
Vs VS 0
STATE OF ODISHA I

513 ABLAPL/0001331/2021  TAPASRANJAN MOHANTY PRIYA RANJAN SINGH MAHILA P.S. BUXIBAZAR /104 /2020
VS VS 0
STATE OF ODISHA I

514 ABLAPL/0001332/2021  GOVINDA KHUNTIA KALPATARU MISHRA CUTTACK SADAR /194 /2020
VS VS 0
STATE OF ODISHA I

515 ABLAPL/0001333/2021  MANI RANA PRASANTA KUMAR NAYAK RAIBANIA /3 /2021
VS VS 0
STATE OF ODISHA I

516 ABLAPL/0001334/2021  ARMAN KHAN SUNIL KUMAR PANDA SAMBALPUR TOWN /8 /2021
Vs VS 0
STATE OF ODISHA I

517 ABLAPL/0001335/2021  BALARAM PANDA @ SANU ASHOK DAS CHANDRASEKHARPUR /45 /2021
VS VS 0
STATE OF ODISHA I

518 ABLAPL/0001336/2021  BADHIR KUMAR SWAIN ROHIT RANJAN RAY BHANJANAGAR /19 /2021
VS VS 0
STATE OF ODISHA I

519 ABLAPL/0001337/2021  PANCHU @ PANCHANAN RANA ROHIT RANJAN RAY BHANJANAGAR /20 /2021
Vs VS 0
STATE OF ODISHA I

520 ABLAPL/0001338/2021  SANTOSH KUMAR MOHANTY PRAVASHA PUJAREE PARIDA LINGARAJP.S. /15 /2021
VS VS 0
STATE OF ODISHA I

521 ABLAPL/0001339/2021  PANA @ PANU PRADHAN ROHIT RANJAN RAY BHANJANAGAR /18 /2021

VS
STATE OF ODISHA

VS

Page 46/49

0
"



ORISSA HIGH COURT

FILING REPORT ASON :29/01/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
522 ABLAPL/0001340/2021  AMAN DIXIT KAUSTUVA MOHANTY BRAJARAJINAGAR /490 /2020
VS VS 0
STATE OF ODISHA I
523 ABLAPL/0001341/2021  PRAVAT KUMAR SWAIN ROHIT RANJAN RAY BHANJANAGAR /16 /2021
VS VS 0
STATE OF ODISHA I
524 ABLAPL/0001342/2021  PRAHALLAD RAUTA PARTHA SARATHI DAS KODALA /15 /2021
VS VS 0
STATE OF ODISHA I
525 ABLAPL/0001343/2021  PRADEEP KUMAR DASH ROHIT RANJAN RAY /13 /2021
VS VS 0
STATE OF ODISHA I
526 ABLAPL/0001344/2021  TULU @ TRINATH SETHI SK.PRADHAN (3) DASPALLA /10 /2007
VS VS 0
STATE OF ODISHA I
527 ABLAPL/0001345/2021  SOMANATH BISOY!I ROHIT RANJAN RAY BHANJANAGAR /17 /2021
VS VS 0
STATE OF ODISHA I
528 ABLAPL/0001346/2021  PABITRA KUMAR BEHERA SUBODH KUMAR MOHANTY DASPALLA /19 /2021
VS VS 0
STATE OF ODISHA Il
529 ABLAPL/0001347/2021  MAKAR NAYAK ANIRUDHA DAS NABARANGAPUR TOWN /210 /2020
VS VS 0
STATE OF ODISHA I
530 ABLAPL/0001348/2021  NIREN MAHANTA @ NIRANJAN MAHANTA  SANGRAM KESHARI ROUT CHOUDWAR /28 /2021
Vs VS 0
STATE OF ODISHA I
531 ABLAPL/0001349/2021  ASHMA SHAH BIBHUTI RANJAN SWAIN DARGHA BAZAR /136 /2020
VS VS 0
STATE OF ODISHA I
532 ABLAPL/0001350/2021  MADHAB SWAIN @ MADHAB CHARAN SWAISANJB KUMAR BHANJADEO JANKIA P.S. /14 /2021
VS VS 0
STATE OF ODISHA I
533 ABLAPL/0001351/2021  KISHORE KUMAR MOHAPATRA PRANAYA SAHOO TIHIDI /5/2021
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VS VS 0
STATE OF ODISHA I
534 ABLAPL/0001352/2021  BHRAMARBAR BEHERA SAPAN KUMAR LENKA MARSHAGHAI /22 /2021
VS VS 0
STATE OF ODISHA I
535 ABLAPL/0001353/2021  RABINDRA NAYAK @ RAPIS PRANAYA SAHOO BALASORE SADAR /14 /2021
VS VS 0
STATE OF ODISHA I
536 ABLAPL/0001354/2021  BASANTI SETHI DHARMENDRA SETHY /10
Vs VS 0
STATE OF ODISHA I
537 ABLAPL/0001355/2021  KUMARI PRADHAN SATYA RANJAN MULIA BALUGAON P.S. /10/2021
VS VS 0
STATE OF ODISHA I
538 ABLAPL/0001356/2021  RAMA KRUSHNA PANDA @ KANHU PANDA ASHOK DAS CHANDRASEKHARPUR /45 /2021
VS VS 0
STATE OF ODISHA I
539 ABLAPL/0001357/2021  NETA SAHOO @ NETRAMANI SAHOO DINESH KUMAR MOHANTY CHANDANPUR /9 /2021
VS Vs 0
STATE OF ODISHA I
540 ABLAPL/0001358/2021  MANGULU BEHERA DINESH KUMAR MOHANTY DEOGARH /17 /2021
Vs VS 0
STATE OF ODISHA I
541 ABLAPL/0001359/2021  BIKRAM BISWAL LAXMIDHAR MAHAPATRA DHENKANAL TOWN /541 /2020
VS VS 0
STATE OF ODISHA I
542 ABLAPL/0001360/2021  SABITRI BEURA @ SABI BEURA ACHYUTANANDA PATTANAIK PATKURA /19 /2021
VS VS 0
STATE OF ODISHA I
543 ABLAPL/0001361/2021 ~ BHALU @ BASUDEB BARIK SURYA NARAYAN MISHRA SATYABADI /35 /2021
Vs VS 0
STATE OF ODISHA I
544 WPC(OA)/0000036/2018  SANJAY KUMAR SAHOO SUDHANSHU SEKHAR PRATAP /1

VS

VS
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STATE OF ODISHA I
545 WPC(OA)/0002272/2016 ~ UMAKANTA PRADHAN SURYA NARAYAN PATNAIK /1
VS VS 0
PRINCIPAL SECRETARY, REVENUE AND DISASTER MANAGEMENT, ODISHA I
546 WPC(OA)/0002273/2016 ~ SEBAKA CHANDRA PRADHAN SURYA NARAYAN PATNAIK /1
Vs VS 0
PRINCIPAL SECRETARY, REVENUE AND DISASTER MANAGEMENT, ODISHA I
547 WPC(OAC)/0000034/2018 MARKANDA DAS L. K. MOHANTY, B.K. JENA /1
VS VS 0
STATE OF ORISSA I
548 WPC(OAC)/0000188/2018  DR. SUSMITA SAHOO SHASHI BHUSAN JENA /1
VS VS 0
COMISSIONER-CUM SECY. TO GOVT, HEALTH AND FAMILY WELFARE DEPT. I
549 WPC(OAC)/0001772/2015  SUNAKAR JENA JAYDEV SENGUPTA /1
VS VS 0
STATE OF ODISHA I
550 WPC(OAC)/0002720/2018  KORESH PAIK MANOJA KUMAR KHUNTIA /1
Vs VS 0
STATE OF ODISHA I
551 WPC(OAC)/0002989/2015  SIBYAN KUMAR MANDAL B.D.DAS /1
VS VS 0
SECRETARY TO GOV'T. OF ODISHA, HOME DEPT. I
552 WPC(OAC)/0003938/2015 KASHINATH RATH MR. SIDHESWAR MALLIK, P.C.DAS, MAMATA MALLIK /
VS VS 0
STATE OF ODISHA I
553 WPC(OAS)/0000031/2018  BABULAL BAG RAMA NARAYAN ACHARYA /1
Vs VS 0
EXECUTIVE ENGINEER, PUBLIC HEALTH DIVISION, SAMBALPUR I
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MISC CASESFILED on :29/01/2021

SL. IANO NAME OF PETNR.JAPPEL COUNSEL FOR PETNR./APPEL

NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 3/2021 STATE OF ODISHA-MP SK.ZAFARULLA (ADDL. STANDING COUNSEL)
CRLLP/4/2021

2 3/2021 RAJKISHORE ROUTRAY-MP PRASANNA KUMAR DASH
CRLMA/174/2020

3 8/2021 MANTU BEHERA-MP ASIT KUMAR JENA
TRPCRL/8/2021

4 10/2021 CHINTAMANI DAS-MP SURESH KUMAR JENA
MATA/5/2021

5 12/2021 SITAKANTA MOHANTY-MP SATYANARAYAN MISHRA
WPCRL/5/2021

6 24/2021 DIVISIONAL MANAGER, M/S, NEW INDIA ASSURANCE CQ5.CTEAMINTARAY
FAO/12/2021

7 25/2021 KRUSHNA CHANDRA SAHOO-MP BIBEKANANDA BHUYAN
FAO/14/2021

8 28/2021 FARZANA BEGUM-MP GAJENDRA K .KHILAR
TRP(C)/26/2021

9 29/2021 SIBYAN KUMAR MANDAL-MP
WPC(OAC)/2989/2015

10 30/2021 SUNAKAR JENA-MP JAYDEV SENGUPTA
WPC(OAC)/1772/2015

11 31/2021 SUNAKAR JENA-MP JAYDEV SENGUPTA
WPC(OAC)/1772/2015

12 32/2021 KABIR CHANDRA SAHOO-MP M/S.HARA PRASAD RATH, SIDHARTHA MISHRA
WPC(OAC)/428/2017

13 45/2021 PRASANTA TRIPATHY-MP BIRAJA PRASANNA SATAPATHY
RSA/9/2021

14 46/2021 PRASANTA TRIPATHY-MP BIRAJA PRASANNA SATAPATHY
RSA/9/2021

15 56/2021 GURUBARI MOHANTA-MP DWARIKA PRASAD MOHANTY
CMP/56/2021

16 57/2021 SANDHYA PANDA-MP SURYAKANTA DASMOHAPATRA
CMP/57/2021

17 58/2021 ARNAPURNA JANI-MP M/S.PARTHA SARATHI DAS
CMP/216/2018

18 59/2021 DAMAYANTI NAYAK-MP M/S.PARTHA SARATHI DAS
CMP/204/2018

19 78/2021 THE DIVISIONAL MANAGER,UNITED INDIA INSURANCE BOMPAOSHLSIRIHM P
MACA/48/2021

20 79/2021 IFFCO TOKIO G.I.CO.LTD.-MP DILLIPKUMAR MOHAPATRA
MACA/260/2019

21 82/2021 DANEI BEHERA@DANARDAN BEHERA-MP PRATYUSHA NAIDU
CRLA/619/2019

22 83/2021 NABA KUMAR BALA-MP DIPTI RANJAN BHOKTA
CRLA/301/2020

23 84/2021 RANJAN MISHRA-MP M/S.DEEPALI MOHAPATRA
CRLA/370/2017

24 85/2021 SANJAY KUMAR MISHRA-MP ARIJEET MISHRA
CRLA/511/2020

25 86/2021 BALARAM MALLIK-MP CHITTA RANJAN SAHU
CRLA/63/2021

26 87/2021 BALARAM MALLIK-MP CHITTA RANJAN SAHU
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27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

57

CRLA/63/2021
88/2021
CRLA/64/2021
89/2021
CRLA/64/2021
113/2021
BLAPL/745/2021
114/2021
BLAPL/3668/2020
117/2021
BLAPL/5010/2020
129/2021
CRLMC/133/2021
129/2021
ABLAPL/1320/2021
130/2021
CRLMC/133/2021
130/2021
ABLAPL/1322/2021
131/2021
CRLMC/134/2021
131/2021
ABLAPL/1323/2021
132/2021
CRLMC/135/2021
133/2021
CRLMC/137/2021
134/2021
CRLMC/140/2021
136/2021
CRLMC/141/2021
137/2021
CRLMC/143/2021
138/2021
CRLMC/144/2021
139/2021
CRLMC/1624/2009
333/2021
WA/612/2020
334/2021
WA/96/2021
335/2021
WA/96/2021
1767/2021
WP(C)/3617/2021
1768/2021
WP(C)/3618/2021
1769/2021
WP(C)/3620/2021
1770/2021
WP(C)/3625/2021
1771/2021
WP(C)/3636/2021
177212021
WP(C)/3640/2021
1773/2021
WP(C)/38144/2020
1774/2021
WP(C)/3657/2021
1775/2021
WP(C)/36729/2020
1776/2021
WP(C)/1453/2021

PINTA@ BADRI NARAYAN NAYAK-MP

PINTA@ BADRI NARAYAN NAYAK-MP

SANKAR DAKUA-MP

KESHAB KUMAR TURE @ KESHAB KUMAR-MP

SAMBHU MAHARANA-MP

SUSANTA KUMAR NAYAK-MP

PRAMODA PRADHAN-MP

SUSANTA KUMAR NAYAK-MP

KAMUNIST PRADHAN-MP

SUCHITRA BISOYI-MP

MANAS RANJAN PRADHAN-MP

SANUPAMA DAS @ PARIDA-MP

KANCHAN MALA PADHI @ PADHY-MP

SAMVIT MOHANTY

SAMVIT MOHANTY

D.R.NANDA

DIPTI RANJAN BHOKTA

S.K. BHANJA DEO

BIBHUTI RANJAN MOHANTY

RAJDEEP PRADHAN

BIBHUTI RANJAN MOHANTY

RAJDEEP PRADHAN

JYOTIRMAYA SAHOO

RAJDEEP PRADHAN

JYOTIRMAYA SAHOO

PRASANNA KUMAR MISHRA

K.AMRUTA @ RESHMA PATRA @ L. AMRUTA @ RESHMADBEIRSHVEFPANDA

BAJRANGLAL AGARWALLA-MP

BHABAGRAHI SHOO-MP

SIDHANT @ SIDHARTH KUMAR NAYAK-MP

CHITTA RANJAN DAS-MP

ARJUN MURMU-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

BAMADEV KHAMARI-MP

SADANANDA SAHOO-MP

NIRMAL KUMAR BHOI-MP

MANOJMEHER-MP

KHITISH SAMANTA BEHERA-MP

BIJAYA KUMAR TRIPATHY-MP

ULASH CHANDRA BISWAL-MP

BHAGYASHREE ROUT-MP

SOUMYA MISHRA

MANAS CHAND

SUMANTA KUMAR NAYAK

PRITAM KUMAR MOHANTY

BISWABIHARI MOHANTY

SENIOR STANDING COUNSEL (SAND ME)

SENIOR STANDING COUNSEL (SAND ME)

RAMA PRASAD DALAI

BIBHU PRASAD TRIPATHY

K.K.SWAIN

PRAFULLA KUMAR MOHAPATRA

SAMIR KUMAR MISHRA

SUBRATA PANDA

PRABODHA CHANDRA NAYAK

SATYABRATA MOHANTY

THE DIVISIONAL MANAGER, NATIONAL INSURANCE CORPRAK AMEKIAMAR MOHANTY

GOLAK BIHARI BISWAL-MP
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58

59

60

61

62

63

65

66

67

68

69

70

71

72

73

74

75

76

7

78

79

80

81

82

83

85

86

87

88

89

177712021
WP(C)/3665/2021
177812021
WP(C)/3665/2021
1779/2021
WP(C)/3673/2021
1780/2021
WP(C)/3673/2021
1781/2021
WP(C)/3674/2021
178212021
WP(C)/3676/2021
1783/2021
WP(C)/3676/2021
1784/2021
WP(C)/3675/2021
1785/2021
WP(C)/3681/2021
1786/2021
WP(C)/3681/2021
1787/2021
WP(C)/3688/2021
1788/2021
WP(C)/3696/2021
1789/2021
WP(C)/3697/2021
1790/2021
WP(C)/3699/2021
1791/2021
WP(C)/3702/2021
1793/2021
WP(C)/3699/2021
1794/2021
WP(C)/3725/2021
1795/2021
WP(C)/3724/2021
1796/2021
WP(C)/3727/2021
1797/2021
WP(C)/3730/2021
1798/2021
WP(C)/3732/2021
1799/2021
WP(C)/3736/2021
1800/2021
WP(C)/3739/2021
1801/2021
WP(C)/3746/2021
1802/2021
WP(C)/31179/2020
1803/2021
WP(C)/3748/2021
1804/2021
WP(C)/3749/2021
1805/2021
WP(C)/3753/2021
1806/2021
WP(C)/3754/2021
1807/2021
WP(C)/23542/2020
1808/2021
WP(C)/3758/2021
1809/2021

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

DRUPATI BAI PANDEY-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

DEBAPRAKASH DASH-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

M/S.OMM SAI AROGYA NIKETAN-MP
NAMRATA PAL CHOWDHURY-MP
GOBINDA PRASAD PATTANAYAK-MP
CHITTARANJAN PRADHAN-MP
KESHAB CHANDRA MOHANTY-MP
CHITTARANJAN PRADHAN-MP
PRATIMA ROUTRAY-MP

NILACHAL PRADHAN-MP

PRATAP KUMAR SAHU-MP
CHAKRADHAR DEEP-MP

SHARMA KUMBHAR-MP

SUJATA SUNDARI PANIGRAHI-MP
SUDHANSU SEKHAR MOHAPATRA-MP
VEDBYASH RESIDENTIAL COLLEGE-MP
AMAR KUMAR SWAIN-MP
RAGHUNANDAN DASH-MP

GYANA RANJAN BEHERA-MP
LAXMAN MAHANTA-MP

DR. SIBA PRASAD ROUT-MP
P.D.INDUSTRIES PRIVATE LIMITED-MP
M/S. NIRUPAMA MINING AND TRANSPORT LTD.-MP

AJAYA AGARWAL-MP
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ADDL. GOVT ADVOCATE

ADDL. GOVT ADVOCATE

ADDL. GOVT ADVOCATE

ADDL. GOVT ADVOCATE

DIPTI RANJAN BHOKTA

ADDL. GOVT ADVOCATE

ADDL. GOVT ADVOCATE

BHAKTA RANJAN BARIK

ADDL. GOVT ADVOCATE

ADDL. GOVT ADVOCATE

TANMAY MISHRA

SUSANTA KUMAR DASH

PRASANTA KUMAR SATAPATHY

BRAMHANANDA TRIPATHY

G.P.JENA

BRAMHANANDA TRIPATHY

DINESH RAY

B.N.PARIDA

B.N.PARIDA

B.N.PARIDA

B.N.PARIDA

B.N.PARIDA

SATYABRATA MOHANTY

P.C.CHHINCHANI

DURGESH NARAYAN RATH

LAXMI NARAYAN RAYATSINGH

ANIRUDHA DAS

S.C.SAMANTARAY

M.PRATAP@ PRATAP KUMAR MOHAPATRA

SREEJT MOHANTY

UMESH CHANDRA BEHURA

SAMEER KUMAR DAS



90

91

92

93

95

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

111

112

113

114

115

116

117

118

119

120

WP(C)/3759/2021
1810/2021
WP(C)/3760/2021
1811/2021
WP(C)/7338/2014
1812/2021
WP(C)/17957/2020
1813/2021
WP(C)/3767/2021
1814/2021
WP(C)/10789/2018
1815/2021
WP(C)/4214/2018
1816/2021
WP(C)/3779/2021
1817/2021
WP(C)/3783/2021
1818/2021
WP(C)/3784/2021
1819/2021
WP(C)/3785/2021
1820/2021
WP(C)/3786/2021
1821/2021
WP(C)/3787/2021
1822/2021
WP(C)/3788/2021
1823/2021
WP(C)/36809/2020
1824/2021
WP(C)/3790/2021
1825/2021
WP(C)/3790/2021
1826/2021
WP(C)/3794/2021
1827/2021
WP(C)/20736/2020
1828/2021
WP(C)/3412/2021
1829/2021
WP(C)/3793/2021
1830/2021
WP(C)/3793/2021
1831/2021
WP(C)/3797/2021
1832/2021
WP(C)/3798/2021
1833/2021
WP(C)/3804/2021
1834/2021
WP(C)/3805/2021
1835/2021
WP(C)/3806/2021
1836/2021
WP(C)/3807/2021
1838/2021
WP(C)/37860/2020
1839/2021
WP(C)/3809/2021
1840/2021
WP(C)/3813/2021
1841/2021
WP(C)/3815/2021

AJAYA AGARWAL-MP

DR.DINABANDHU MAJHI-MP

BABAJ CHARAN MALLICK-MP

DULAMANI PATEL-MP

M/S.SIDHI VINAYAK CASTINGSPVT.LTD.-MP

ANJAN KUMAR MOHAKUD-MP

PRAMILA PRADHAN-MP

RANJAN KUMAR SAHOO-MP

GOBINDA CHANDRA SATRUSAL-MP

MANAS KUMAR SAMAL-MP

SUSHIL KUMAR PANDEY-MP

BISWAJT MUNDA-MP

SATYANARAYAN MOHANTY-MP

ASHOK BEHERA-MP

UNION OF INDIA-MP

UNION OF INDIA-MP

SMC, SATYA VIHAR PRIMARY SCHOOL-MP

SUKANTI DHARUA-MP

BIKRAM CHANDRA DAS-MP

UNION OF INDIA-MP

UNION OF INDIA-MP

JAYAMALA BEHERA-MP

PRAFULLA KUMAR PRADHAN-MP

MD.ALIM KHAN-MP

PRAHALLAD TRIPATHY-MP

BINOD SAHU-MP

BASANTA KUMAR MALIK-MP

SAHADEV NAYAK-MP

KARUNAKAR OJHA-MP

M/S SADHAV OFFSHORE ENGINEERING CO.,-MP

PURUSOTAM DASH-MP
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SAMEER KUMAR DAS

SANJAY KUMAR SAMANTARAY

M/S.KALI PRASANNA MISHRA

BHAWANI SANKAR PANIGRAHI

MR.GOPABANDHU DASH

M/S.NIRANJAN LENKA

JAJATI KESHARI KHUNTIA

ANJAN KUMAR BISWAL

ANJAN KUMAR BISWAL

ANJAN KUMAR BISWAL

ANJAN KUMAR BISWAL

ANJAN KUMAR BISWAL

PRABHU PRASANNA BEHERA

J.D.BARIK

UDIT RANJAN JENA

UDIT RANJAN JENA

MANAS RANJAN DHAL

SOUMYA MISHRA

RANJAN KUMAR ROUT

UDIT RANJAN JENA

UDIT RANJAN JENA

JANAKI BALLAV SWAIN

SUSANTA KUMAR TRIPATHY

PRASANTA KUMAR SATAPATHY

DEBASIS TRIPATHY

PRASANTA KUMAR SATAPATHY

SOMANATH NANDA

SHASHI BHUSAN JENA

SOMANATH NANDA

S.K.SANGANERIA

ADITYA MISHRA



121

122

123

124

125

126

127

128

129

130

131

132

133

134

135

136

137

138

139

140

141

142

143

144

145

146

147

148

149

150

151

152

1842/2021
WP(C)/3821/2021
1843/2021
WP(C)/3823/2021
1844/2021
WP(C)/3831/2021
1845/2021
WP(C)/3834/2021
1846/2021
WP(C)/3835/2021
1847/2021
WP(C)/3836/2021
1848/2021
WP(C)/3838/2021
1849/2021
WP(C)/3848/2021
1850/2021
WP(C)/3852/2021
1851/2021
WP(C)/3859/2021
1852/2021
WP(C)/3862/2021
1853/2021
WP(C)/3864/2021
1854/2021
WP(C)/3866/2021
1855/2021
WP(C)/3869/2021
1856/2021
WP(C)/3872/2021
1857/2021
WP(C)/9095/2020
1858/2021
WP(C)/3875/2021
1859/2021
WP(C)/9095/2020
1860/2021
WP(C)/3876/2021
1861/2021
WP(C)/7718/2018
1863/2021
WP(C)/33716/2020
1/2021
CRA/150/2001
57/2021
CONTC/1622/2020
58/2021
CONTC/1307/2020
59/2021
CONTC/6483/2020
60/2021
CONTC/5477/2020
61/2021
CONTC/6395/2020
62/2021
CONTC/5660/2020
63/2021
CONTC/231/2020
64/2021
CONTC/6281/2020
65/2021
CONTC/5188/2020
66/2021

NAROTTAM SAHU-MP

TRILOCHAN SAHOO-MP

NITISH KUMAR SWAIN-MP

ANANDA CHANDRA DAS-MP

SUBHAKANKHI CHOUDHURY-MP

SARBESWAR CHOUDHURY-MP

UMESH CHANDRA NAYAK-MP

BANAMALI DASH-MP

GANGADHAR GARIA-MP

SULOCHANA DASH-MP

MONALISHA KHUNTIA-MP

SARADA ROUT-MP

USMAN DIGAL-MP

UPENDRA BHUTIA-MP

RANJT KUMAR BHUTIA-MP

BIJAYA KUMAR RAGADA-MP

PRADYUMN NAIK-MP

BIJAYA KUMAR RAGADA-MP

DEBADATTA PARIJA-MP

principal secy-MP

SUDHIR KUMAR ROUT-MP

ANGADA BEHERA-MP

NAKUL CHARAN SAHOO-MP

NAYANA PUHAN-MP

PRADIP KUMAR RATHA-MP

MUNINDRA KUMAR NAYAK-MP

RUDRA NARAYAN HOTA-MP

RAMESH CHANDRA BARIK-MP

GOBINDA BEHERA-MP

PRAVAS CHANDRA MOHANTY-MP

PRAFULLA KUMAR DEBATA-MP

KRUSHNA CHANDRA SAHOO-MP
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BIRAJA PRASANNA SATAPATHY

RABINDRA NATH PAL

AVIJT MISHRA

KRISHNA CHANDRA SAHU

GOPAL KRUSHNA NANDA

KAMAL BEHARI PANDA

GOPAL KRUSHNA NANDA

Dillip Kumar Mohapatra

SAROJKUMAR MISHRA

SHASHI BHUSAN JENA

SAMVIT MOHANTY

PRATIK PARIJA

BIBHUTI BHUSAN MISHRA

ACHYUTANANDA PATTANIK

ACHYUTANANDA PATTANAIK

MR.BIJAYA KUMAR RAGADA (IN PERSON)

ACHYUTANANDA PATTANAIK

AJT KUMAR MAHAPATRA

GYANA RANJAN SETHI

M/S.ADDL.GOVERNMENT ADVOCATE

RAMCHANDRA MOHANTY



153

154

155

156

157

158

159

160

161

162

163

164

CONTC/5190/2020
67/2021
CONTC/6272/2020
115/2021
BLAPL/9566/2019
116/2021
BLAPL/9886/2019
124/2021
ABLAPL/10270/2020
125/2021
ABLAPL/14146/2020
126/2021
ABLAPL/4041/2020
127/2021
ABLAPL/10181/2020
128/2021
ABLAPL/14354/2020
135/2021
CRLMC/590/2020
179212021
WP(C)/8729/2019
1837/2021
WP(C)/7429/2018
1862/2021
WP(C)/672/2021

SANJUKTA SAMAL-MP

RAMU AHIRWAR-MP

PINTU NAYAK-MP

BULU @ SANKAR PRADHAN-MP

BAGA SWAIN @ SURESH SWAIN-MP

SURENDRA PATRA @ SURENDRA BIKASH PATRA @ APU-MP
SEBATI ATAKA-MP

HEMADHAR HARIJAN-MP

SIBA SATYENDRA RAJMP

ARUN KUMAR-MP

GOLEKH PRADHAN-MP CHINMAY MOHANTY

NARAYAN KUMAR NATH-MP

Page 6/6





